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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELW 

ORIGINAL APPLICATION NO. 97/2026 

IN THE MATTER OF: -
TEJASVI MINHAS 

STATE OF PUNJAB AND ORS. 

VERSUS 

.. . APPLICANT(S) 

.. . RESPONDBNT(S) 

REPLY ON BEHALF OF RESONDENT NO. 3 - MUNICIPAL 
COMMISSIONER, JALANDHAR. 

I, Dr. Shri Krishan aged about 55 years, at present working as Assistant 

Health officer, Municipal Corporation, Jalandhar do hereby solemnly 

affirm and state as under: -

1. That I am we11 conversant with the facts and circumstances of the 

present case and hence competent to file reply in the present case. 

2. That the present application has been filed by Applicant raising 

allegations of excessive and illegal dumping of Solid waste at 

Wariyana dump site located at Jalandhar. 

3. That at the outset it is submitted that the petitioner has without 

appreciating that in order to clear the legacy waste and the daily 

waste generated within the city of Jalandhar the answering 

respondent has taken structured and time bound · - measures m 

compliance with the Solid Waste Management Rules 2016 d , , ma e 

generalized _and wrongful II t • a ega tons against the answering 

respondent. 

.J -4~ MAR 2U26 
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4. That it is cate · ll gona Y submitted that the answering respondent have 

taken pro-active steps to ensure collection and treatment of Solid 

waste even prior to Solid Waste Management Rules, 2016 and 

therefore, the allegations of the petitioner thatthe Municipal 

Corporation, Jalandhar has been negligent, in performance of its 

statutory duties 1s completely baseless and fabricated by the 

Applicant. 

5. That it is pertinent to mention that in order to completely overhaul 

the waste management system the answering respondent i.e.MC, 

Jalandhar had as early as 2012 executed an agreement with a 

company - MIS JITF Infrastructure Limited for collection, 

transportation and processing of the municipal solid waste generated 

within the limits of MC Jalandhar.However,the same could not come 

into play due to contractual breaches and other technical issues and 

on account of which, the afore-said agreement was terminated by 

MC Jalandhar on 13.05.2016, which has resulted into a pending 

liswherein an award of 192 crore was passed against it, which is now 

under challenge before the Hon 'ble High Court of Punjab and 

Haryana. 

6. That the answering respondents humbly submits that the MC 

Jalandhar caters to approximately 11,46,533 population (estimated) 

across 85 wards and generates municipal solid waste generation of 

llJt _M8R _2U2b 
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500 Metric Tons per Day (MTD). Out of this total waste generation 

of 500 MTD, approximately 250 MTD is wet waste and 250 MTD is 

dry waste. 

7 · The answering respondent further submits that for ensuring safe 

collection and transportation of municipal waste generated per day in 

a scientific ~nner in city of Jalandhar, 147 compartmentalized E­

Rickshaws are being used for segregated door to door collection and 

tarpaulin covers have been installed on all municipal and outsourced 

vehicles to prevent spillage during the transportation process. The 

Respondent Corporation has procured 2 Compactors and 5 Tippers 

while enswing OPS tracking of all vehicles in order to efficiently 

transport the municipal waste in the authorized manner. 

8. That out of total 500 TPD of municipal waste generated per day the 

respondent corporation currently processes around 355 TPD through 

various mechanismsuch as Pit Composting and Organic Waste 

Composting machines and the current gap in processing daily 

_collected waste is around 145 TPD, which at presently is being 

added to the legacy waste. 

9. That in addition, it is submitted that the work to clear the afore-said 

dumpsite of the legacy waste of 8 lakh metric tons of the municipal 

waste has already been started and a work order in this regard were 

issued in the favour of Mis Sagar Motors, Latur, Maharashtra. A true 

J J _/0Af( 2U2u 
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copy of letter of acceptance (LOA) dated 12.08.2024 issued in 

favour of Mis• Sagar Motors, Latur, Maharashtra is attached herein as 

Annexure R-3/1. 

10. That in this regard it is submitted that out of this around 81,000 tons 

of legacy waste has already been cleared till date through bio­

remediation/bio-miningprocess and all efforts are being made in this 

regard to clear the afore-said dump site in a time bound manner by 

April 2027 .A true copy of Geo-tagged photographs showing work in 

progress at Wariyana dump site is attached herein as Annexure R-

3/2. 

11. That the answering respondent shows full compliance to it statutory 

obligation and therebyit has initially prepared a 15-year concession 

modelfor integrated solid waste management. Subsequently, after 

consulting with the Department of Local Government,Punjab, ithas 

been decided to adopt a 3-year concession period to ensure fiscal 

prudence and operational flexibility. 

12. That so as to clear the additional legacy waste of around 11 Lakh 

metric tonsthrough bio-remediation, the answering respondent 

corporation had already prepared a project worth 4194.59 lakhs. The 

afore-said estimate has already been vetted at appropriate level by 

concerned officials and in this regard, additional fundshas been 

sought by the corporation under Swach Bharat Mission 2.0 from 

~ 1 ~~ _MAR 2026 
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Department of Local Government Punjab. A true copy of letter dated 

02.03.2026 sent by the answering respondent to CEO, PMIDC, 

Local Government Department seeking additional funds to clear the 

legacy waste at Wariyana Dump Site is attached herein as Annexure 

R3/3. 

13 • The answering respondent submits that despite receiving the initial 

set-backs and financial hardship caused to it on account of award 

passed against it, the MC Jalandhar worked to ensure an integrated 

waste management in Jalandhar through door-door collection, 

processing, disposal and patrolling of daily waste generated within 

Jalandhar City in compliance with Solid Waste Management Rules, 

2016and after receiving directions from Department of Local 

Government, · Punjab. However, on account of technical and 

administrative reasons and such as lesser no of bids, the work on the 

new arrangement could not start as planned by the concerned 

authorities. 

14.lt is pertinent to mention that thereupon, a revised work schedule has 

been formulated and tender had been floated to ensure that no gaps 

remain in daily waste generation and procession with tender process 

currently in • progress. The revised integrated plan provides:(i) 

Processing capacity of 500 MTD (aligned with total daily generation 

of 500 MTD, including 250 MTD wet waste and 250 MTD dry 
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waste);(ii) Dqor-to-door collection through Mini Tippers (1 per 700 

household )·(· · ·) 8 
, lll Deployment ,of 1,812.6 manpower for collection 

and transportation;( v) Installation of ballistic separators, shredders, 

vibro screens, aero tillers, magnetic separators;(vii) GPS-enabled 

monitoring and ICCC integration;(viii) Development of mobile 

application with barcode system; 

15 · The answering respondents submits that the tender/participation bids 

to ensure the integrated daily waste management and address the gap 

in daily waste management had been called four (4) times in total, 

and numerous corrigenda's have been issued from time to time in 

compliance with the instructionsreceived from the Head Office, to 

ensure transparency, competitiveness, and wider participation of 

bidders. A true copy of tender floated to ensure integrated waste 

management within MC Jalandhar is attached herein as Annexure R-

3/4. The date of Submission of bids is fixed for 16-03-2026 as of 

now. 

16. That the applicant herein has has neither placed on record any 

scientific study, inspection report, monitoring data nor any statutory 

non-compliance notice to substantiate allegations of deliberate 

inaction and mere bald allegation has been levelled against it. 

17. That the answering respondent is committed to full compliance of 

the SWM Rules, 2016 and is presently implementing an approved 

. LUAIU026 ); 
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7
bio-remediation project along with restructuring of fresh waste 

management system and that an immediate blanket prohibition 

without alternate processing infrastructure would lead to public 

health emergency crisis. 

18. That the deponent undertakes to produce any record as per directions 

of this Hon'ble Tribunal or file additional affidavits, if any so 

directed by this Hon'ble Tribunal 

19.That deponent herein has the utmost respect for this Hon'ble 

Tribunal, and it stands bound by the orders of this Hon 'ble Tribunal 

and shall continue to abide by all the orders passed by this Ld. 

Tribunal. 

DE 

VERIFICATION .1 .! _MAR __ 2U(~ 
Verified at ___ on this _day of March 2026 that the 

contents of the above affidavit are true to my knowledge and no part 

of it is false and nothing material has been concealed therefrom 

' I ~ 
I .. ,, 

·," ,,, 

I 

I 
I 

I 
I 
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' 
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ANNEXURE- R-3/18
JALANDHAR SMART CITY LIMITED 

Midland Financial Centre 
Plot No. 21-22, 2nd Floor 

G.T Road, Jalandhar 
Punjab 144001 

PH: +91-181-5017417 
http://www.smartcityjalandhar.org. 

Email : smartci alandhar@ all.com 

. . . 
ltiC 

Smart City 
M!'i-S,l!IN flO,N!J-'ORM-Wli11¢~ 

CEO: JSCL: 2024- }r I S" Date:• /J.... ot l~lf 

Letter of Acceptance (LOA) 

To, 

M/s Sagar Motors and M/s Jan Adhar Sevabhavi Sanstha (JV) 
Sagar House, Near Vivekanand Chowk, Nanded Road, 
LATUR, Maharashtra-413512. 

Subject: Letter of Award for Supply, Delivery, and Installation of Legacy Waste 
Screening Machines and Reclamation of Land by Scientifically Processing the MCJ's 
Existing Legacy Waste Dumpsite through the Process of Bioremediation / Blomining at 
Jalandhar including Operation and Maintenance of Machineries-2nd call. 

a) This is in reference to the Detailed Technical and Financial Project Proposal 
submitted by M/s Sagar Motors and M/s Jan Adhar Sevabhavi Sanstha (JV) in 
response to the Request for Proposal issued on 04-11-2023. 

b) Following the submission of Project Proposal submitted by your firm/ consortium, 
the proposal was considered and evaluated by the Technical and Financial Bid 
Evaluation Committee of Jalandhar Smart City Ltd. Several clarifications and 
discussions have also been conducted with your firm/ consortium between 27-
11-2023 to 27-02-2024. 

' 

c) Following this process, JSCL is pleased to inform you that your firm/ consortium 
has been selected as the "Successful Concessionaire" (as per section provisions 
of the RFP document) for the subject cited project at a Financial Bid Parameter, 
as specified in the RFP documents is Rs. 32.32 Crore (Thirty-Two Crore and 
Thirty Two Lakh Only). 

d) This letter is intended to convey Jalandhar Smart City limited acceptance of your 
proposal at the financial offer quoted above. Accordingly, you are hereby 
requested to acknowledge the receipt of this letter within 7 (seven} days of 
receipt. 

11Page 
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e) The LOA and award of work is subject to the terms and conditions set out in the 
RFP Issued to you and would further be subject to the conditions set out in the 
Concession Agreement to be executed between JSCL, Authority and your 
firm/consortium. 

This 'Letter of Award' is issued based on the following conditions: 

1) M/s Sagar Motors and M/s Jan Adhar Sevabhavi Sanstha (JV) shall enter into a 
Concession Agreement with JSCL, Authority at the earliest, detailing the Terms 
& Conditions of implementing and managing the Biomining Project at Wariyana 
Dump site, Jalandhar through Capex & Opex format. 

2) M/s Sagar Motors and M/s Jan Adhar Sevabhavi Sanstha (JV) shall furnish 
Municipal Corporation Jalandhar a Performance Guarantee equal to Rs. 
1,61,60,000/- (Rupees One Crore Sixty-one Lakh and Sixty Thousand only) at 
the time of signing the Concession Agreement or within 15 (fifteen) days from the 
date of this Letter of Award, whichever Is earlier. The Bid Security furnished by 
you will be returned at the time of submission of the Performance Guarantee. 
The Performance Guarantee shall be retained by Jalandhar Smart City Limited 
during the Concession period as indicated In the RFP. 

3) M/s Sagar Motors and M/s Jan Adhar Sevabhavi Sanstha (JV) shall be governed 
by the Terms and Conditions stated In the RFP and Concession Agreement. M/s 
Sagar Motors and M/s Jan Adhar Sevabhavi Sanstha ( JV shall not attach any 
condition on any of its obligations as stipulated in the RFP document and 
Concession Agreement; and 

4) M/s Sagar Motors and M/s Jan Adhar Sevabhavi Sanstha (JV) shall submit a 
detailed Project Reclamation and Remediation Plan in line with the Technical 
Proposal submitted along with Bid documents within 10 days (Ten) of Signing of 
concession Agreement for Authority approval. 

5) Kindly be informed that this communication by itself does not create any rights or 
contractual relationship with JSCL and Municipal Corporation Jalandhar. Any 
such right or relationship shall come into effect only after the approval of JSCL, 
furnishing the Acceptance of LOA and Performance Security by your firm/ 
consortium as per the terms of the RFP, and the execution of the Concession 
Agreement. . 

21Page 
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6) This letter is awarded in duplicate. The· duplicate copy of this letter may be 
signed and returned along with the Letter of JSCL authorizing the person to sign 
on behalf of M/s Sagar Motors and M/s Jan Adhar Sevabhavi Sanstha (JV), as a 
token of acceptance of the above terms & conditions. 

7) With the acknowledgement of this LoA, Mis Sagar Motors and M/s Jan Adhar 
Sevabhavi Sanstha (JV) will submit the undertaking clearly mentioning that it 
shall dispose of all the bio-mlned materials (i.e. RDF, bio-soils and other 
biodegradable material etc.) from Wariyana Dump site in compliance with SWM 
Rules, 2016. 

8) As per RFP clause 2.5 Recovery of City Compost/enrich soil & RDF, page no 27-
28, the concessionaire shall submit the RDF disposal mechanisms agreement to 
JSCL before signing of Concession Agreement 

Acceptance: 

Please confirm your acceptance of this work award by signing and returning one copy 
of this letter to JSCL by 13-08-2024 

JSCL look forward to a mutually fruitful relationship. With best regards, 

wx•lC\ltive Officer 
Jalandhar S a ity Limited 

Midland Financial Centre Plot N 21 • 2, 2nd Floor 
G.T Road, Jalandhar, Punjab 144001 P . -181-5017417 

3IPage 
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Biomining Tender history under Smart City Mission 

Sr 
No 

Name of Work Amount 
(Cr) 

Date of NIT 
Published 

Date of 
Tender 
Opening 

Remarks/Issues 

1 Bioremediation of Legacy 
waste at Wariyana 
dumping site of MCJ (1st 
Call) 
Tender Id- 
2019_DLG_41681_1 

60 Cr. 09-12-2019 31-12-
2019 

Single bid was received 
in 1st call, hence tender 
cancelled, re-invited 
for 2nd call (14 days) 

 Bioremediation of Legacy 
waste at Wariyana 
dumping site of MCJ  (2nd 
Call) 
Tender Id- 
2020_DLG_43053_1 
2nd Call 

-do- 10-01-2020 27-01-
2020 

Single bid was 
received, hence tender 
cancelled, re-invited 
for 3rd call call (7- days) 

 Bioremediation of Legacy 
waste at Wariyana 
dumping site of MCJ  (3rd 
Call) 
Tender Id- 
2020_DLG_43781_1 
3rd Call 

-do- 29-01-2020 06-02-
2020 

 

2 DPR amounting 38.63  Cr. 
was revised in line with 
Patiala model as per 
DoLG direction vide letter 
no CE-2020/34351, dated 
04-09-2020, same was 
approved by SLTC dated 
09-11-2020. Thereafter 
tender was invited for the 
following work 
 “Supply, delivery and 
installation of Legacy 
waste screening machines 
and reclamation of land 
by scientific processing 
legacy waste dump site 
through the process of 
bioremediation/biomining 
at Wariyana dump site 
Jalandhar including O&M 

36.34 Cr  
 

(CAPEX 
cost-4.93 
Cr+ OPEX 

cost @ 
Rs. 

416/MT)  
 

07-12-2020 

28-12-
2020 

30-12-
2020 

(extended) 

Four bids were 
received in the first 
call; however, only two 
were technically 
qualified. As the 
minimum requirement 
of three technically 
qualified bids was not 
met, the tender was 
cancelled. 
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Total Legacy waste 
quantity- 7.55 MT 
Tender ID-
2020_DLG_57116_1 
Tender Ref no.-
45/JSCL/2020-21 
1st Call 
 
 

 2nd Call for the same as 
above 
Tender ID- 
2021_DLG_58748_1 
Tender Ref No. 
45(a)/JSCL/2021 

-do- 09-01-2021 21-01-
2021 

3 bids received but 
technically not 
qualified 

3 Fresh Tender was called 
(1st call) (for the same as 
above 
Tender ID-
2021_DLG_60049_1 
Tender Ref No- 
50/JSCL/2021 

36.34 Cr  
 

(CAPEX 
cost-4.93 
Cr+ OPEX 
cost @ 
Rs. 
416/MT 

15-02-2021 08-03-
2021 

As the minimum 
requirement of three 
technically qualified 
bids was not met, the 
tender was cancelled. 

4 (2nd call) (for the same 
as above 
Tender ID-
2021_DLG_60049_1 
Tender Ref No- 
50/JSCL/2021 

-do- 10-03-2021 23-03-
2021 

Three bids received  
1. M/s ECO Garb, 
2. M/s Excel Ind Ltd. 
3. M/s BVG India Ltd 
and all were 
technically qualified. 
 
L1 was M/s ECO Garb ( 
-11.64% less) 
The case was 
forwarded to SLTC  
dated 09-06-2021 and 
EC to approve the 
technical bid L1 due to 
L! bidder quoted their 
rates lowest against 
the two components 
as compared L2 & L3 
EC dated 02-06-2021 
accorded approval for 
the same on 
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recommendation of 
SLTC & CEO JSCL 
 

5 In June-2021, through e-tendering, the said work was awarded to Chainnai based to M/s 
ECO GARB Company. Subsequently, on account of contractually fault on contractor side, 
after imposed penalties this contract was terminated in March-2023. 

6 In May 2023, fresh tenders were invited, a total of 5 bids were received in the 1st call, but 
none of them were technically qualified. 

7 In November, 2023, tenders were invited for 2nd call with bid opened due date 28/11/2023. 
Total 3 bids were received. All the three bids were found technically qualified.  

 On 29th March, 2024, as per SOP, Technical Bid evaluation report was submitted onward to 
the Committee of Chief Engineer/State level Technical Committee (SLTC) for appraisal and 
approval of technical bids and permission for opening of financial bids 

8 Financial Bid approved by State Level Technical Committee (SLTC) MOM dated 25-07-2024  

9 Financial Bid Approved and Permission to issue LOA by Executive Committee (EC) of JSCL 
MOM dated 08-08-2024 ( 

10 On 12-08-2024, LOA with awarded amount 32.32 Cr Issued to L1 Bidder (M/s Sagar Motors, 
Latur, Maharashtra) for biomining of 8 Lac MT Legacy waste 
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JALANDHAR SMART CITY LIMITED 
NOTICE INVITING TENDER (NIT) 

NATIONAL COMPETITIVE BID (NCB) 
BID REFERENCE NO: 25 /JSCU2109 

RFP for "Selection of Contractor for Remediation and Reclamation of Existing Dumpsite 
at Waryana at Jalandhar" 

Jalandhar Smart City Limited (JSCL) invites online unconditional bids through a-procurement 
portal http://eproc.punjab.gov.in from eligible bidders under National Competitive Bidding 
(NCB) with Single Stage - two envelopes bidding procedure for the following works. 

Name of Project/ Estimate Bid Cost of Period of 
Work(s) .d Security/ documents/ completion 

Project Earnest Tender Fee 
Cost Money (Rs.) 

(Rs.) 
RFP for Selection of Rs.60 Rs.60 Lakhs Rs.25,000/- plus 54 Months 
Contractor for crore GST 
Remediation and plus GST 
Reclamation of Existing 
Dumpsite at Waryana , 
Jalandhar-1 st Call. 

Important dates of the RFP are as below: 

Availability of Tender Online Last Date & Time Date & Time of Opening of Tender 
for Bidding for Online 

Submission of Bids 
From To Technical Bid Financial Bid 

09.12.2019 30.12.2019 30.12.2019 31.12.2019 To be intimated 
1000 hrs 1700 hrs 1700 hrs 1100 hrs later 

1. Detailed NIT & Bid Documents can be seen at the 
websitehttp://eproc.puniab.gov.inand may be downloaded free of cost from 
http://eproc.puniab.gov .in 

2. Any subsequent addendum/corrigendum shall be published only at the 
websitehttp://eproc.punjab.gov.in 

3. Pre Bid Meeting shall be held on 16.12.2019 (2:00 PM) at 5, Punjab Municipal 
Bhawan, PMIDC, 3 Dakshin Marg, Sector 35A, Chandigarh -160022. 

~~ 

Chi fficer 
Jalandhar Smart City Limited 
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12/11/2019 

l11i,0etai~ 

Organisation Chain 

Tender Reference 
Number 

TenderID 
Tender Type 

Tendercategory 

General Technical 
Evaluation Allowed 

Payment Mode 

Is Multi Currency . 
Allowed For Fee 

eProcurement System Government of Punjab 

eProcurement System Government of Punjab 

Tender Details 

Date: 11-Dec-2019 04:23 PM 

~ Print 

Department of Local GovemmentllDirector - Local GovernmentllMunicipal Corporation - Jalandharll]alandhar 

Smart City Limited (JSCL) 

25/JSCL/2019 

2019 DLG_ 41681_1 

Open Tender Form of contract Item Rate 

Works No. of Covers 2 

No 
ItemWise Technical Evaluation No 
Allowed 

Online 
Is Multi Currency Allowed For No 
BOQ 

No Allow Two Stage Bidding No 

J!i.v.mgnt lnstrumgnts Cover Details, No. Of Coxers • 2 

Online 
!~No 

nankName I Cover No Cover Document Type Description 

!Bankers 1 Fee/PreQual/Technical .pdf NIT 
SBI Bank 

.pdf RFP 

2 Finance .xis BOQ 

Tgndgr fl1l Details,Jtotal Fge in e: * • JS,400] I EMD Feg Dgtailt 

Tender Fee in □ '9,500 EMD Amount in □ 60,00,000 EMD through BG/ST No 

~ng Fee .in o ),900 
or EMD Exemption 

(1$,00°/o GST Ind.) 
Allowed 

Fee Payable To TIA Fee Payable At IDLG I EMD Fee Type fixed EMD Percentage NA 

Tend•r.Fee No 
EMD Payable To TIA EMD Payable At DLG 

Exetraptic,n.Allowed 

Work lJtem{1). 

Title .··. Remediation and Reclamation of Existing Dumpsite at Waryana Jalandhar under Smart Oty Mission Jalandhar 

Worfc:.l>~ption Remediation and Reclamation of Existing Dumpsite at Waryana Jalandhar under Smart Oty Mission Jalandhar 

PreQualiftcation Details As per RFP 

Indepen«tent External NA 
Monitor/Remarks 

Tender Value in □ NA Product category Ovil Sub category NA 
Works 

Contract Type Tender Bid Validlty(Days) 120 Period Of Work(Days) 1643 

Location JALANDHAR Pincode 144001 Pre Bid Meeting Place PMIDC 
CHANDIGARH 

Pre Bid Meeting PMIDC, Chandigarh, 3 Dakshin Pre Bid Meeting Date 16-Dec- Bid Opening Place CHANDIGARH 

Address Marg, Sector 35A, Chandigarh- 2019 

160022 02:00 PM 

Should Allow NDA No Allow Preferential No 

Tender Bidder 

(;citi'511 Dntes 
Publish Date 09-Dec-2019 05:00 PM Bid Opening Date 31-Dec-2019 11:00 AM 

DocUment Download / Sale Start 09-Dec-2019 05:05 PM Document Download / Sale End Date 30-Dec-2019 05:00 PM 

Date 

https://eproc.punjab.gov.in/nicgep/app?component=%24Directlink&page=FrontEndTenderDetails&seNice=direct&sesslon=T&sp=Sd77tGKekFH1ilUX... 1/2 
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12/11/2019 

Clarification Start Date 
Bid Submission Start Date 

T!imdgr DQ!;Ym!llots 
~IT 
Pocument S.No Document Name 

1 Tendernotice 1.odf 
2 endernotice 2.pdf 

Work Item 
Pocuments S.No Document Type 

1 ROO 

Timd~r Imdting AythQritv. 
Name CEOJSCL 

NA 
eProcurement System Government of Punjab 

Clarification End Date 
09-Dec-2019 05:05 PM Bid Submission End Date 

Description 

NIT 
RFP 

Document Name Description 

ROO 78840.xls BOO 

NA 
30-Dec-2019 05:00 PM 

Document Size 
{in KB) 

333.42 
1792.49 

Document Size 
{in KB) 

218.50 

Address CHIEF EXECUTIVE OFFICER (CEO), JALANDHAR SMART CITY LIMITED (JSCL) SCO-47 Und Floor PUDA Complex, Opp. DC Complex. Jalandhar, Punjab 144001. 

https://eproc.punjab.gov.in/nicgep/app?component=%24Directlink&page=FrontEndTenderDetails&service=direct&session=T&sp=Sd77tGKekFH1ilUX... 2/2 
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17JALANDHAR SMART CITY LIMITED 
. SC0-4 7 Ilnd Floor PUDA Complex, 

Opp.DCComplex. Jalandhar 
Punjab 144001 
PH: +91-181-4154686 

http://www.smartcityjalandhar.org. 
Email : smartcityjalandhar@gmail.com I 

~ . • •• • • ••• • ••• •••• • •••• liiflil■ • Wl!Ut ••••••• •••• • •••• ••• • ••• •• • •• • 
Smart Caty 

No:- CEO:JSCL:2020: \o~f:, Date:- 26.01.2020 

To, 

Addi.Deputy Director, 

lncharge P.R.U 

Municipal Bhawan,Sec-35(A) 

Chandigarh 

Subject: Regarding the Publication Of Tender 

VIA EMAIL ONLY 

With reference to the above subject, Jalandhar Smart City intends to publish third 

call of Notice Inviting Tender (NIT) as enclosed. As per the Govt. of Punjab notification 

5/82/2018-2LG /1892 dated 02.08.2018 tender will be kept open to receive Bids from 

Bidders for 07 (seven) days. 

This is to request you to publish this NIT in leading newspaper in all India edition 

in the following newspapers as per directions of the Govt. of Punjab. 

1. The Hindu 
2. Times of India 
3. The Telegraph 
4. The Tribune 

A copy of the NIT from the newspapers be sent to JSCL office for record purpose. The 
details of the project in the tender will be advertised on http://eproc.punjab.gov.in. 

y,) 

C · Icer 
Jalandhar Smart City Limited 
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JALANDHAR SMART CITY LIMITED 
NOTICE INVITING TENDER (NIT) 

NATIONAL COMPETITIVE BID (NCB) 
BID REFERENCE NO: 24 (a) /JSCU2109 (llnd Call) 

RFP for "Supply ,Installation, Operation and Maintenance of 5 Years for Automatic Sanitary 
Napkin Vending Machines, Electric Incinerators, and ICT based User Feedback System at 
various locations in Jalandhar under Smart City Mission" 

Jalandhar Smart City Limited (JSCL} invites online unconditional bids through e-procurement portal 

http://eproc.puniab.gov.infrom eligible bidders under National Competitive Bidding (NCB} with 
Single Stage - two envelopes bidding procedure for the following works. 

Name of Project/ Work(s) Estimated Bid Security/ Cost of Period of 
Project Cost Earnest documents/ Completion 

Money (Rs.) Tender (including 
Fee(Rs) O&M) 

Supply ,Installation, Operation 
and Maintenance of 5 Years 
for Automatic Sanitary Napkin 
Vending Machines, Electric 

Rs.93, 18,818/- 1,86,376/- 10,000/- 5 Years 
Incinerators, and ICT based 
User Feedback System at 
various locations in Jalandhar. 
llnd Call 

Important dates of the RFP are as below: 

Availability of Tender Online Last Date & Time for Date & Time of Opening of Tender 
for Bidding Online Submission of 

Bids 
From To Technical Bid Financial Bid 

10.01.2020 25.01.2020 25.01.2020 27.01.2020 To be intimated later 

1000 hrs 1700 hrs 1700 hrs 1100 hrs 

1. Detailed NIT & Bid Documents can be seen at the website http://eproc.punjab.gov.in 
and may be downloaded free of cost from http://eproc.punjab.gov.in 

2. Any subsequent addendum/corrigendum shall be published only at the website 
http://eproc.punjab.gov.in 

~ 

Ch er 
Jalandh City Limited 
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vernment of Punjab https://eproc.punjab.gov.in/nicgep/app?component=$DirectLin .. 

eProcurement System Government of Punjab 

Tender Details 

Date : 16-Jan-2020 11:43 AM 

Department of Local Government! I Director - Local Government! !Municipal Corporation -
Jalandharl l]alandhar Smart City Limited (JSCL) 

25 {a) /JSCL/2109 

2020_DLG_43053_1 

Open Tender 

Works 

No 

Online 

No 

Form of contract 

No. of Covers 

ItemWlse Technical 
Evaluation Allowed 

Item Rate 

2 

No 

Is Multi Currency Allowed For No 
BOQ 

Allow Two Stage Bidding No 

Coyer Details, No. Qf Coyers - 2 

Print 

Cover 
tF-'-'-"----F=-'-==...;;;....---------0 No Cover Document Type Description 

1----4---------4-----
1 Fee/PreQual 

/Technical 
.pdf 

.pdf 

NIT 

RFP-1 

RFP 

.pdf 
Corrigendum 
(Addition to 
RFP-1) 

2 Finance .xis BOQ 

,. [Total Fee in ' * - 29,9.Q] 1;1!!112 Fee Detail& 
3,600 EMD Amount In , 30,56,000 EMDthrough Yes 

BG/STorEMD 

Fee Payable At DLG 
Exemption Allowed 

EMDFeeType fixed EMD Percentage NA 

EMD Payable To TIA EMD Payable At DLG 

Selection of Contractor for Remediation and Reclamation of Existing Dumpslte at Waryana at Jalandhar 
under Smart City Mission Jalandhar 

Selection of Contractor for Remediation and Reclamation of Existing Dumpsite at Waryana at Jalandhar 

As per RFP and (in addition corrigendum attached with RFP) 

NA 

NA Product category Solid Waste Management Sub category NA 

Tender Bid Validity{Days) 120 Period Of Work{Days) 365 

JALANDHAR Pincode 144001 Pre Bid Meeting Place NA 

NA Pre Bid Meeting Date NA Bid Opening Place JALANDHAR 

16-01-2020, ll:4L 
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! of2 

Should Allow NOA 
Tender 

Ctitigl D11@s 

Publish Date 

No 

Document Download / Sale Start 

Date 

Clarification Start Date 

Bid Submission Start Date 

Tender Document.I 
NIT 

Allow Preferential 
Bidder 

10-Jan-2020 02:00 PM 

10-Jan-2020 02:05 PM 

NA 
10-Jan-2020 02:10 PM 

No 

Bid Opening Date 

Document Download / Sale End 

Date 

Clarification End Date 

Bid submission End Date 

Document S.No Document Name Description 

1 ifendemotice 1.odf NIT 

2 'rendemotice 2.nrlf RFP 

3 ifendemotlce 3.odf RFPCorriaendum 

Work Item 
Documents S.No Document Type Document Name Description 

1 BOO BOO 82266.xls BOO 

Tender Inviting Authorify 
Name jCEO JSCL 

Address !JSCL SC0-47,NEAR PUDA COMPLEX JALANDHAR,144001, PUNJAB 

27-Jan-2020 11:00 AM 

25-Jan-2020 05:00 PM 

NA 

25-Jan-2020 05:00 PM 

Document 
Size (In KB) 

98.7E 
1796.4E 
294.5, 

Document 
Size (in KB) 

220.0( 

16-01-2020, 
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~~ 
fo~0r 

JALANDHAR SMART CITY LIMITED 
SCO-47,2ND Floor, PUDA Complex, 

Opp. D.C. Complex, Jalandhar, Punjab -144001 
smartcityjalandhar@gmail.com 

NOTICE INVITING TENDER (NIT) 
NATIONAL COMPETITIVE BID (NCB) 

BID REFERENCE NO: 25 (b) /JSCU2020 

RFP for "Selection of Contractor for Remediation and Reclamation of Existing Dumpsite at Waryana at Jalandhar"-3rd Call. 

Jalandhar Smart City Limited (JSCL) invites online unconditional bids through e­procurement portal http://eproc.puniab.gov.in from eligible bidders under National Competitive Bidding (NCB) with Single Stage - two envelopes bidding procedure for the following works. 

Name of Project/ Estimate Bid Cost of Period of 
Work(s) d Security/ documents/ completion 

Project Earnest Tender Fee 
Cost Money (Rs.) 

(Rs.) 
RFP for Selection of Rs.60 Rs.60 Lakhs Rs.25,000/- plus 54 Months Contractor for crore GST Remediation and plus GST Reclamation of Existing 
Dumpsite at Waryana , 
Jalandhar-(3 rd Call) 

Important dates of the RFP are as below: 

Availability of Tender Online Last Date & Time Date & Time of Opening of Tender for Bidding for Online 
Submission of Bids 

From To Technical Bid Financial Bid 29.01.2020 05.02.2020 05.02.2020 06.02.2020 To be intimated 1000 hrs 1700 hrs 1700 hrs 1100 hrs later 

1. Detailed NIT & Bid Documents can be seen at the website http://eproc.puniab.gov.inand may be downloaded free of cost. 

2. Any subsequent addendum/corrigendum shall be published only at thee­procurement portal. 

C · xecutive Officer 
Jalandhar Smart City Limited 
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eProcurement System Government of Punjab Page 1 of I 

Corrigendum;! 

eProcurement System Government of Punjab 
Published Corrigendum Details 

Date: 05-Feb-202011:03 AM 

Print 
Organisation Chain. Department of Local GovemmentllDirector - Local GovemmentllMunicipal • Corporation - Jalandharl l]alandhar Smart City Limited (JSCL) 

Tender ID : 2020_DLG_ 43781_1 
Tender Ref No: 25(b)/JSCL/2020 

Tender Title , Remediation and Reclamation of Existing Dumpslte at Waryana Jalandhar • under Smart City Mission Jalandhar 
Corrigendum Type : Date 

rrigendum Description Document Name DocSize(ln 
KB) 

5-Feb-2020 11:03 AM iominingCorrigenduml.pdf 

9-Jan-2020 10:00 AM Date 
9-Jan-2020 10:05 AM wnload/Sale End 

ate 
ariflcatlon End Date 

9-Jan-2020 10:05 AM d Submission End Date 

6-Feb-2020 11:00 AM 
load/Sale End 5-Feb-2020 05:00 PM 

https ://eproc.punjab.gov .in/nicgep/app?component=view I &page==CorrPublishedList&servic. .. 2/5/2020 
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x:: 
JALANDHAR SMART CITY LIMITED, 

Midland Financial Centre 
Plot No. 21-22, t'd Floor 

G.T Road, Jalandhar , 
Punjab 144001 

PH: +91-181-5017417 
E-mail: smartcityjalandhar@gmaitcom/ 

NOTICE INVITING TENDER (NIT), NATIONAL COMPETITIVE BID (NCB) REQUEST FOR PROPOSAL (RFP) 

Jalandhar Smart City Limited (JSCL) invites online unconditional bids through e-procurement portal http://eproc.punjab.gov.jn from eligible bidders under National Competitive Bidding (NCB) with Single Stage - two envelopes bidding procedure for the following works. 

Sr. NameofWork Estimated Cost (Rs.) Earnest Money Tender Fee Period of No. 
(Rs.) (Rs.) Completion 1. BID REFERENCE NO: 45/JSCU2020- Capex: Legacy waste 21 

Selection of Contractor for "Supply, screening Machines 
RS. 36,34,000 Delivery, and Installation of Legacy including civil work: 
(Rupees Thirty Waste Screening Machines and 4.93 Cr. 
Six Lakh Thirty 10,000/-

As perRFP Reclamation of Land by Scientifically 
Four Thousand plus GST Processing the MCJ's Existing Legacy Opex: Operational Waste Dumpsite through the Process of cost: Rs 416 per MT only) 

Bioremediation / Biomining at Jalandhar (for 7,55,000 Ton) including Operation and Maintenance of 
Machineries 

Important dates of the RFP are as below: 

Sr. NameofWork Availability of Tender Last Date& Date & Time of Opening of No. Online for Bidding Time for Tender 
Online 

Submission 
of Bids.> 1. BID REFERENCE NO: 45/JSCU2020-

21 
Selection of Contractor for "Supply, 
Delivery, and Installation of Legacy 

Tobe 
Waste Screening Machines and 05.12.2020 26.12.2020 26.12.2020 28.12.2020 Reclamation of Land by Scientifically 

1700 hrs 1700 hrs 1700 hrs 1100 hrs intimated Processing the MCJ's Existing Legacy 
later Waste Dumpsite through the Process of 

Bioremediation / Biomining at Jalandhar 
including Operation and Maintenance of 
Machineries 

1. Pre-bid meeting will be held as mentioned below: 
BID REFERENCE NO: 45/JSCU2020-21 - Date: 14.12.2020, Time: 1100hrs Place: In the office of CEO, Jalandhar Smart City Limited, Midland Financial Centre, Plot No. 21-22, 2nd Floor, G.T Road, Jalandhar, Punjab 144001 

2. Detailed NIT & Bid Documents can be seen at the website http://eproc.punjab.gov.ln and may be downloaded free of cost from http://eproc.puniab.gov.ln 
3. Any subsequent addendum/corrigendum shall be published only at the website http://eproc.puniab.gov.ln 4. For more details contact Chief Executive Officer, JSCL. Address- CEO, Jalandhar Smart City Limited, Midland Financial Centre, Plot No. 21-22, 2nd Floor, G.T Road, Jalandhar, Punjab 144001, Contact no. +91 9888143591 and through mail at smartcityjalandhar@gmail.com 

o~~M of \t) 
\ < Chie Executive officer 

Jalandhar Smart City Limited 
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eProcurement System Government of Punjab 
Tender Details 

Date : 07-Dec-2020 03:53 PM 

Print 
Basic Details 

Organisation Chain Department of Local GovernmentllDirector - Local Government! IMuniclpal Corporation -Jalandharl l]alandhar Smart City Limited (JSCL) 
Tender Reference 

45/JSCL/2020-21 Number 
Tender ID 2020_DLG 57116 1 
TenderType Open Tender Form of contract Item Rate 
Tender category Works No. of Covers 2 
General Technical 

No ItemWise Technical 
No Evaluation Allowed Evaluation Allowed 

Payment Mode Online Is Multi Currency Allowed For No BOQ 
Is Multi Currency 

No Allow Two Stage Bidding No Allowed For Fee 

Pa:y:ment Instruments Cover Details, No. Of Covers - 2 
Online IS.Nol Bank Name 

I 
l'Sankers 

1 SBI Ba_nk 

Cover Cover Document Type Description No 

1 Fee/PreQual/Technlcal .pdf NIT 
.pdf RFP 

2 Finance .xis BOQ 

Tender Fee Details, [Total Fee in , * - 15,900] EMD Fee Details 
Tender Fee in , 10,000 EMO Amount in , 36,34,000 EMO through No Processing Fee in , S,900 BG/ST or EMO 
Fee Payable To Nil Fee Payable At !Nil Exemption 

Allowed Tender Fee No EMO Fee Type fixed EMO Percentage NA Exemption 
EMO Payable To Nil EMO Payable At Nil Allowed 

Work Litem[s} 
Title Supply Delivery and Installation of Legacy Waste Screening Machines and Redamation of Land by Sclentlflcally Processing Legacy Waste Dumpslte through the Process of Bioremediation / Biominlng at Jalandhar induding o and M of Machineries 
Work Description Supply Delivery and Installation of Legacy Waste Screening Machines and Redamation of Land by Scientifically Processing Legacy Waste Dumpsite through the Process of Bioremedlation / Biomlnlng at Jalandhar lnduding O and M of M?J(hineries 
Pre Qualification AS PER RFP 
Details 
Independent NA 
External 
Monitor/Remarks 
Show Tender Value Yes 
In Public Domain 
Tender Value In , 36,33,80,000 Product category Civil Sub category NA 

Works 

https://eproc.punjab.gov.in/nicgep/app?component=%24DirectLink&page=PublishedView... 12/7/2020 
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eProcurement System Government of Punjab Page 2 of2 

Others 

Bid Validlty(Days} 180 Period Of Work 
{Days} 

821 

Jalandhar Pincode 144001 Pre Bid Meeting 
Place 

Jalandhar 

Pre Bid Meeting 
Address 

Jalandhar Smart City Limited, Midland Pre Bid Meeting 
Financial Centre, Plot No. 21-22, 2nd Date 

14- Bid Opening Place Jalandhar 
Dec-

Floor, G.T Road, Jalandhar, Punjab 2020 
144001 11:00 

AM 
Should Allow NOA No Allow Preferential No 
Tender Bidder 

Critical Dates 
Publish Date 07-Dec-2020 05:00 PM Bid Opening Date 28-Dec-2020 10:00 AM 
Document Download / Sale Start 07-Dec-2020 05:00 PM Document Download / Sale End 26-Dec-2020 05:00 PM 
Date Date 
Clarification Start Date NA Clarification End Date NA 
Bid Submission Start Date 07-Dec-2020 05:00 PM Bid Submission End Date 26-Dec-2020 05:00 PM 

Tender Documents 
NIT Document Document Document S.No Name Description 

Size (in KB} 
1 -endernotlce 1.pdf NIT 162.95 

Work Item Document Documents S.No Document Type Document Name Description Size (in KB) 
1 Tender Documents RFP.odf RFP 1272.3• 
2 300 BOO 114848.xls BOO 264.0( 

Bid 0Qeners List 
S.No Bid Opener Login Id Bid Opener Name Certificate Name 
1. :1hawanrahul898@qmail.com Rahul Dhawan RAHUL DHAWAN 
2. himanshupuri.iscl@qmail.com Hlmanshu Puri HIMANSHU PURI 

Tender Inviting Authoritv 
Name CEOJSCL 

Address Jalandhar Smart City Limited, Midland Financial Centre, Plot No. 21-22, 2nd Floor, G.T Road, Jalandhar, 
Punjab 144001 

Tender Creator Details 
Created By Rahul Dhawan 

Designation XEN - Corporation Engineer (B and R) MO 
Created Date 07-Dec-2020 03:44 PM 

https://eproc. punjab.gov.in/nicgep/app ?component=%24 DirectLink&page=PublishedView... 12/7/2020 
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eProcurement System Government of Punjab Page 1 of 3 C; \ 

;:;:t, 
', ... • I 

eProcurement System Government of Punjab \:\( JI} r- UUjdU 
Tender Details - . 

•' ,.:. -··. /'.!# senaer:, 
Date : 22-Dec-2020 11:28 AM 

•;-····, /'j;Jrf 

Print 
Basic Details 

Organisation Chain Department of Local Government! !Director - Local Government! !Municipal Corporation -JalandharjjJalandhar Smart Qty Limited (JSCL) 
Tender Reference 

45/JSCL/2020-21 Number 
Tender ID 2020_DLG_57116_1 
TenderType Open Tender Form of contract Item Rate Tender Category Works No, of Covers 2 
General Technical 

No ItemWise Technical 
No Evaluation Allowed Evaluation Allowed 

Payment Mode Online Is Multi Currency Allowed For No BOQ 
Is Multi Currency 

No Allow Two Stage Bidding No Allowed For Fee 

Paiment Instruments Cover Details1 No. Of Covers - 2 Online 
,S.NolBank Name I 

Cover 
Cover Document Type Description 

Bankers 
No 1 SBI Bank 
1 Fee/PreQual/Technical .pdf NIT 

.pdf RFP 
2 Finance .xis BOQ 

Tender Fee Details, [Total Fee in , * - 15,900] EMO Fee Details 
Tender Fee in , 10,000 EMD Amount in , 36,34,000 EMDthrough No Processing Fee in , 5,900 BG/STorEMD 
Fee Payable To Nil Fee Payable At NII Exemption 

Allowed Tender Fee No 
EMDFeeType fixed EMD Percentage NA Exemption 
EMD Payable To NII EMD Payable At Nil 

Allowed 

Work litem(s} 
Title Supply Delivery and Installation of Legacy Waste Screening Machines and Redamation of Land by Scientifically Processing Legacy Waste Dumpslte through the Process of Bioremedlation / Biominlng at Jalandhar lndudlng O and M of Machineries 
Work Description Supply Delivery and Installation of Legacy Waste Screening Machines and Redamation of Land by Scientifically Processing Legacy Waste Dumpsite through the Process of Bioremediation / Biomining at Jalandhar induding O and M of Machineries 
Pre Qualification AS PER RFP 
Details 
Independent NA 
External 
Monitor/Remarks 
Show Tender Value Yes 
In Public Domain 
Tender Value in , 36,33,80,000 Product Category Ovil Sub category NA 

Works 

https://eproc.punjab.gov.in/nicgep/app?component=%24DirectLink&page=PublishedVie... 12/22/2020 
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eProcurement System Government of Punjab 

Location 

Pre Bid Meeting 
Address 

Bid Validity(Days) 

Jalandhar Pincode 

Jalandhar Smart Qty Limited, Midland Pre Bid Meeting 
Financial Centre, Plot No. 21-22, 2nd Date 
Floor, G.T Road, Jalandhar, Punjab 
144001 

Others 

180 Period Of Work 
(Days) 

144001 Pre Bid Meeting 
Place 

Page 2 of3 l:JY 

821 

Jalandhar 

14- Bid Opening Place Jalandhar 
Dec-
2020 
11:00 
AM 

Should Allow NOA No Allow Preferential No Tender Bidder 

Critical Dates 
Publish Date 07-Dec-2020 05:00 PM Bid Opening Date 28-Dec-2020 10:00 AM 
Document Download / Sale Start 07-Dec-2020 05:00 PM Document Download / Sale End 26-Dec-2020 05:00 PM Date Date 
Clarification Start Date NA Clarification End Date NA 
Bid Submission start Date 07-Dec-2020 05:00 PM Bid Submission End Date 26-Dec-2020 05:00 PM 

Tender DQS;uments 
NIT Document 

Document Document S,No 
Name Description 

Size (in KB) 1 rendernotice 1.odf NIT 162.9! 

PreBid 
Document Meeting S,No Document Name Document Type Description 
Size (in KB) Document 

Response to the Pre-Bid 1 ech_prebid_ll 4848.pdf PreBid Meeting Document 388.0f: aueries 

Work Item 
Document Documents S.No Document Type Document Name Description 
Size (in KB) 1 render Documents RFP.odf U:P 1272,Jl 2 [BOQ BOO 114848.xls BOO 264.0( 

Latest Corriggndum List 
S,No !corrigendum Tltle ICorrigendum Type !View 
1 !corrigendum 2 Pther ~, 
Bid Openers List 
S.No Bid Opener Login Id Bid Opener Name Certificate Name 1. clhawanrahul898@amail.com Rahul Dhawan R.AHUL DHAWAN 2. himanshuouri. isd@amail.com Himanshu Puri HIMANSHU PURI 

Tender Inviting Authority 
Name CEOJSCL 

Address Jalandhar Smart Qty Limited, Midland Financial Centre, Plot No. 21-22, 2nd Floor, G.T Road, Jalandhar, Punjab 144001 

j Tender Creator Detpils 

https ://eproc.punjab.gov .in/nicgep/app?component=%24DirectLink&page=PublishedVie... 12/22/2020 
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JALANDHAR SMART CITY LIMITED 

No:-CEO:JSCL:2020: /6Y3 

To, 

Addi. Deputy Director, 
lncharge P.R.U, 
Municipal Bhawan, Sec-35(A), 
Chandigarh. 

Midland Financial Centre 
Plot No. 21-22, 2nd Floor 

G.T Road, Jalandhar 
Punjab 144001 

PH: +91-181-5017417 
http:/ /www.smartcityjalandhar.org. 

Email : smartcityjalandhar@gmail.com I 

Subject: Regarding the Publication of Following Tenders: 

Smart City 

Date:- 03.12.2020 

VIA EMAIL ONLY 

Notice Inviting Tender (NIT) for "Selection of Contractor for "Supply, Delivery, and 
Installation of Legacy Waste Screening Machines and Reclamation of Land by 
Scientifically Processing the MCJ's Existing Legacy Waste Dumpsite through the 
Process of Bioremediation/ Biomining at Jalandhar including Operation and 
Maintenance of Machineries-1 st call" 

With reference to the above subject, Jalandhar Smart City intends to issue Notice Inviting Tender 
(NIT) as enclosed. As per the Govt. of Punjab notification 5/82/2018-2LG /1892 dated 02.08.2018 
tender will be kept open to receive Bids from Bidders for 21 (Twenty One) days for 1st Call. 

This is to request you to publish this NIT in leading newspaper in all India editions in the following 
newspaper as per directions of the Govt. of Punjab. 

1. Times of India 

2. Ajit (Punjabi) 

3. Dainik Bhaskar 

A copy of the NIT from the newspapers be sent to JSCL office for record purpose. The details of 
the project in the tender will be advertised on https://eproc.punjab.gov.in. 

~v\~ 
~()If' 

Chief Executive Officer 
Jalandhar Smart City limited 

' 
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CORRIGENDUM N0.1 

JALANDHAR SMART CITY LIMITED Date: 27.01.2020 

Subject: Cancellation of Tender/ Re-Tender for lllnd Round (7 Days). 

As minimum number of bids not received therefore the tender is being cancelled and bids will be 
invited in the 3nd round of bidding (7 days). 

Tender Id. Tender/RFP No. Name of Project 
2020_DLG_43053_1 25 (a) /JSCL/2109 "Selection of Contractor for 

Remediation and Reclamation of 
Existing Dumpsite at Waryana at 
Jalandhar" 

For any further information in this regards, please contact the undersigned. 
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eProcurement System Government of Punjab Page 3 of30 "? 

Corporation Engineer (B and R) MO 
-2020 03:44 PM 

https :/ /eproc .punjab.gov .in/nicgep/app?component=%24DirectLink&page=PublishedVie... 12/22/2020 
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31.JALANDHAR SMAR[ Ci fl Ult!! rec 
Midland Financial Cenu,9 
Plot No, 21 °22, 2''" Floor 

G.T Road, Jalandhat, Punjab 14400 l 
PH: +91°181°5017417 

http :/iwww.smartcityjalandhar.org, 
Email ; smartcityjalandhar@gmaiLcom I 

- Ii$ - _fil2222!1!!2Zi2 
CEO: JSCL: 2021: JO~ t-

To, 

MIS ECO GARB No. 5/1, 
Annasamy Lane, Chennai, 
Tamil Nadu -600002 

LETTER FOR INTENT CUM AWARD 

.,,,, ""~ ,,,._ " , .... 
~ .. * ,~, "' "'-I" .• 
~ ... 'Iii "' ,.,~" .'I'!" •'!I ••••• 

~. ,, ''1$ ,ti ,ii~ ... ' ...... " ... . 
1 ,J f • ., . 

DATE: fd-o O "Jo 3-. J 

Subject: Letter of Intent cum Award for Supply, Delivery, and Installation of 
Legacy Waste Screening Machines and Reclamation of Land by 
Scientifically Processing the MCJ's Existing Legacy Waste Dumpsite 
through the Process of Bioremediation / Biomining at Jalandhar 
including Operation and Maintenance of Machineries- 2nd Call. 

I. This is reference to the Detailed Technical and Financial Project Proposal submitted 
by MIS ECO GARB in response to the Request for Proposal issued on 10.03.2021. 

II. Following the submission of Project Proposal submitted by your firm on the 
23.03.2021, the proposal was considered and evaluated by the Executive Committee 
of board of Directors of Jalandhar Smart city limited constituted this purpose for final 
Acceptance of tenders. Several clarifications and discussions have also been 
conducted with your firm between (23.03.2021 to 9.04.2021). 

Ill. Following this process, JSCL is pleased to inform you that your firm has been 
selected as the "Successful Concessionaire" ( as per section provisions of the RFP 
document) for above said Project at a [Financial Bid Parameter, as specified in 
{Annexure XIII of the RFP document Rs.32, 11,00,000/- ( Rupees Thirty Two Crore 
Eleven lakhs only) for Biomining the 7.55 lacs Ton of Legacy waste. 

IV. This letter is intended to convey Jalandhar Smart city Limited acceptance of your 
proposal as quoted above. Accordingly, you are hereby requested to acknowledge 
the receipt of this letter within 7 (seven) days of receipt. 

V. The LOA and award of work is subject to the terms and conditions set out in the RFP 
issued to you and would further be subject to the conditions set out in the 
Concession Agreement to be executed between JSCL, Authority and your firm. 

VI. This 'letter of intent cum Award' is based on the following conditions: 

• M/S Eco GARB shall enter into a Concession Agreement with JSCL, 
& Authority after ascertaining the quantum of legacy waste at 
Wariana dumpsite at the earliest as per RFP Clause 2.3 & approval 
of the . same from Executive Committee of board of Directors of 
Jalandhar Smart city limited. 

11'1 
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VIL M/S Eco GARB shall furnish Municipal Corporation Jalandhar a Processing Facility 
Performance Guarantee equal to Rs. 24, 65,000 (Twenty four lakhs and sixty five 
thousand only) at the time of signing the Concession Agreement or within 30 (thirty) 
days from the date of this Letter of Award, whichever is earlier. The Performance 
Guarantee shall be retained by Municipal Corporation Jalandhar during the 
Concession period as indicated in the RFP; 

Viii. MIS Eco GARB shall be governed by the Terms and Conditions stated in the RFP 
and Concession Agreement. MIS Eco GARB shall not attach any condition on any of 
its obligations as stipulated in the RFP document and Concession Agreement; and 

IX. MIS Eco GARB shall submit a detailed Project Implementation & Operation Plan in 
line with the Technical Proposal submitted along with Bid documents within 10 days 
(Ten) or 20 (Twenty days) of Signing of concession Agreement for Authority 
approval. 

X. Kindly be informed that this communication by itself does not create any rights or 
contractual relationship with JSCL and Municipal Corporation Jalandhar. Any such 
right or relationship shall come into effect only after the approval of JSCL, furnishing 
the Acceptance of LOA and Performance Security by your firm as per the terms of 
the RFP, and the execution of the Concession Agreement. 

XI. This letter is awarded in two copies (original & duplicate). The duplicate copy of this 
letter may be signed and returned along with the Letter of JSCL authorizing the 
person to sign on behalf of MIS Eco GARB, as a token of acceptance of the above 
terms & conditions. 

We look forward to a mutually fruitful relationship. 

With best regards 

Chief Executive Officer Jalandhar Smart city Limited 

We confirm that the terms and conditions outlined in this Letter of intent cum Award 
are acceptable to us. 

Signature: 

Name: 

Designation: 

Date & Seal: 
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PUNJAB MUNICIPAL INFRASTRUCTURE DEVELOPMENT COMPANY Punjab Municipal Bhawan, Plot No. 3, Oakshln Marg, 5!h Floor, Sector 35-A, Chandigarh -160022, Punjab, India. Phone: 0172-2619162-63-71 Website: http://omidc.~u11jab.qov.in 

VIA EMAIL ONLY 

1. The Deputy Commissioner, Jalandhar 
2. The Commissioner of Police, Jalandhar 
3. The Commissioner, Municipal Corporation Jalandhar 
4. The Chief Executive officer (CEO), Jalandhar Smart City Limited 

Memo. No: PMIDC/M (P)/SCM/2021-22/ ½ 6 1 3. -1 ~ 
Dated: ocr ~ l2.1 

Sub: Minutes.of Meeting of Executive Committee of Board of Directors under Jalandhar Smart City Limited (JSCL) held on 02/06/2021 

Enclosed, please find copy of the minutes of the meeting of Executive Committee of the Board of Directors of the Jalandhar Smart City limited (JSCL) held on 02/06/2021 under the chairmanship of Secretary, Local Govt., Govt. of Punjab - cum - CEO, PMIDC & Chairman, Executive Committee, for information and necessary action . 

Encfs: As Above \ ~ _ 

Gene~~aif~r(Pl Esd. No: PMIDC/M (P)/SCM/2021-22/ 4-E> 71-i q Dated: cq I 0 , ( '2- J 
cc: A copy of the above is forwarded for kind information of: 

1. PS to Principal Secretary, Local Govt., & Chairman, JSCL 
2. EA to CEO, PMIDC & Chairman, Executive Committee of Board of Directors, JSCL & Mission Director (Smart Cities, Punjab) 
3. The Engineer-in-Chief, PWSSB - cum - Chairman, State level Technical Committee, JSCL 
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Minutes of Meeting of executive Committee of Boo JSCL held on 2nd June, 2021 

Minutes of meeting of Executive Committee of Board of Directors of Jalandhar 
Smart City Limited (JSCL) held under the chairmanship of the Secretary, Local 
Govt.-eum-CEO, F'MIOC. 

Date: 2nd June 2021 at 4:00 PM onward 

Venue: PMIDC, Department of Local Govt. Chandigarh/ Via Google Meet 

The following members of the Executive Committee participated: 
1. ~hri Ajoy Sharma, IAS, Secretary, Local Government -

cum-CEO, PMIDC & State Mission Director (Smart Cities) 
2. Shri Ghanshyam Thori, IAS, Deputy Commissioner, 

Jalandhar (via Google Meet) 
3. Shri Karnesh Sharma, IAS, Commissioner, Municipal 

Corporation, Jalandhar (via Google Meet) 
4. Shri Karnesh Sharma, IAS, Chief Executive Officer, 

Jalandhar Smart City Limited (JSCL) (via Google Meet) 
5. Shri Jagmohan Singh, PPS, DCP - Representative of the 

Commissioner of Police,.Jalandhar (via Google Meet) 
In Attendance 
6. Shri K. P. Goyal, Engineer-in-Chief, PWSSB 
7. Shri V.P. Singh, General Manager (Projects), PMIDC 

- Chairman 

- Member 

Member 

- Member 

- Member's 
Representative 

- Chairman, SL TC 
- Convener, SL TC 

At the outset, the Chairman, Executive Committee, Jalandhar Smart City Limited 
(JSCL) welcomed the members of the Committee and initiated the discussions on 
the following agenda items: 

Agenda Item No.1: Ex-post facto approval of revised DPR and approval of 
Financial Bid Evaluation Report for "Development of Smart 
Roads in ABO Area of Jalandhar City with Defect Liability 
Period of 2 (Two) Years under Smart City Mission" 

~ ( At the outset, CEO, JSCL apprised the committee about the Project as under: 
A. Background: Initially, the DPR for the "Development of Smart Road in ABO 

Area" was prepared based CSR-2010 with premium and same was vetted for 
amounting to Rs 36.16 Cr by Committee of 3 Chief Engineers, Department of 
Local Government, Punjab on Dated 02.07.2019 

B. Project time line: 12 month for construction. 

C. Scope of work: Previously, Scope of the project includes development of 
Roads, widening of existing footpath and lying of underground duct along the 
pedestrian pathways. The following are the components of the projects to be 
undertaken; 
► Resurfacing pedestrian pathways 
► Existing pedestrian path are widened wherever possible 
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► Plantation at the median green strip Is proposed 
► Resurfacing of carriageway pavement 
► Underground utility ducts for telecommunication cables ► Underground storm water drain RCC pipe (NP3) integrated with storm waterdrain proposal within ABO area 
► Provision of signages (warning, directional, informatory, signs etc.) ► Road marking and directional arrows; 
► Seating arrangement and landscaping 
► On Street Parking are proposed along the road 
► Realigning overhead HT cables and location of electric poles in an organized manner. 

D. Summary of Tenders 
E. Date of Technical Bid Opening: 14.07.2020 
F. Date of Financial Bid Opening: 04.12.2020 

► With reference to above tender, two bidders i.e. Mis R K Gandhi and Mis Brij Gopal Construction Co. Pvt. Ltd. had participated and were found to be technically qualified. 
► As per the laid down procedure, the technical bid evaluation report was placed before the Tender opening and bid evaluation committee and its approval was obtained. 

► 

► 

► 

The same report was approved by City Level Technical Committee (CL TC) on 21.08.2020 and was forwarded to State Level Technical Committee (SL TC) for onward approval. 
Accordingly, SL TC approved the said technical bid evaluation report on 09.11.2020 and directed to open the financial bid. 
After the permission of CL TC and SL TC, the financial bids were opened on 04.12.2020. The quoted amounts by both the bidders are as follows: s. 

Name of Bidder .Estimated Quoted Amount 
Rank 

No. Amount {In Rs.) (in Rs.) 1 M/s R K Gandhi 51,98,02,781.65/- L1 
(45% above) 2 Mis Brij Gopal 35,84,84,677.00/- 58, 79, 14,870.28/- L2 Construction Co. Pvt.Ltd. (64% above) 

► From the perusal of above, it can be seen that Mis. R K Gandhi has emerged as L 1 Bidder. However, it is also pointed to note that the Lowest amount quoted by the L 1 Bidder is 45% above the estimated tender cost (Rs.35, 84, 84,677.00/-). 
► The case was placed before SL TC meeting held on 17-02-2021 at PMIDC Chandigarh. After deliberations, SLTC has instructed JSCL for re-tender it after revised BoQ as per CSR-2020. 
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G. Revised OPR based on CSR-2020 

_I 

s. 
No. 

1 

2 

3 

:..- After due revision of the OPR based on the new CSR~2020, the revised 
DPR cost comes out to be Rs.41.54 Cr. 

► Further, to revision of the BoQ, it was observed and desired that in the 
interest of public the following roads (additional road length of 1.25 kms) 
should also be included in the previously approved DPR of said project. 

i. Road from Kapurthala chowk to HMV chowk 
ii. Service Roads and Green Belts from HMV Chowk to DAV College ROB 
iii. Road from Sabji Mandi Chowk to HMV Chowk including slip roads 
iv. Providing street lights points on Kapurthala road from culvert to Limits 

With inclusion of above roads (total road length 6.075 kms), the additional 
cost of Rs.9.84 Cr. was added to the revised estimate/ DPR (Rs.41.54 Cr.). 
Thereby the total cost of the DPR comes out to be Rs.51. 38 Cr. 

► Considering above additional work, estimated cost of the revised DPR is 
51.44 er. The same was approved by CL TC dated 09.03.2021. 

-, This DPR of amount 51.44 Cr was placed before the committee of Chief 
Engineers and the same was vetted for the amount of 51.38 er. In the 
meeting of committee of Chief Engineers held on 24.03.2021 

► For further approval, the DPR was placed before SL TC meeting dated 
20.04.2021. The committee approved the revised DPR for the amounting 
51. 38 Cr and directed to float the tender for the same work. 

► E-tender was invited on 31.03.2021 and technical bid of the same was 
opened on 22.04.2021. Total three (3) bidders have participated. The detail 
of the tender is as follows: 

• Tender Reference. No.: 59/ JSCU 2021 
• Date of NIT: 31.03.2021 
• Date of technical bid opening: 22.04.2021 
• Estimated Cost: 51,38,77,466/-
• Total Bid received: Three (3) 

Name & Address ofbidder Whethe_r technically· 
qualified? 

Mis LNA Infra Projects Pvt. Ltd ( Rf P Page 36 (Lead Yes 
Member) JV with M/s Super Industrial Corporation 
(RFPPage 13), C-67, Focal Point, Patiala 
Maindeep Enterprises (RfP, Page 42) (Lead Yes 
Member) JV with RG Industries (RfP, Page 13) 
Village Fazalpur, Behind Focal Point, Jalandhar 

R.K Gandhi, SCF 1 and 2, 2nd Floor, Sector 14, HUDA Yes 
Market, Faridabad 
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► The bids received were technically evaluated and found all the three to be qualified. The technical bid evaluation report has been also approved by the bid evaluation committee. 
► The technical bid evaluation report was placed before the CL TC held on 07.05.2021 at JSCL office, Jalandhar for their appraisal and approval. After deliberations, committee approved Technical Bid Evaluation Report of tender and forwarded to SL TC for permission for opening of financial bid. 
► The technical bid evaluation report was placed before the SL TC held on 17.05.2021. The committee has approved the same and permitted to open the financial bid of the said work. After recommendation of SL TC, the financial bid of the said work was opened on 28.05.2021. The summary of the opened financial bid are as follows: 

s. 
Quoted Bid No. Bidder Name Estimated Rate 

% Quoted Rate 
Rank 1 M/s Maindeep 51,38,77,466.00 -2.13 50,29,31,875.97 L1 Enterprises (Lead 

Member} JV with 
RG Industries 

2 Mis LNA Infra 51,38, 77,466.00 +10.00 56,52,65,212.60 L2 Projects Pvt. Ltd 
(Lead Member) JV 
with Mis Super 
Industrial Corp. 

3 M/s R.K Gandhi 51,38, 77,466.00 +12.60 57,86,26,026. 72 L3 

► The Financial bid evaluation report has been also approved by the bid evaluation committee. The Financial bid evaluation report was place before the city level technical committee (CLTC) held on 31.05.2021 and approved the same. CL TC recommended to forward the case to SL TC for considering the said work award to the L 1 bidder i.e. Mis Maindeep Enterprises (Lead Member) JV with RG Industries, Jalandhar. 
► The SLTC on 02.06.2021 has appraised the financial bid evaluation report and recommended for allotment of above said work to the L 1 bidder i.e. M/s Maindeep Enterprises (lead Member} JV with RG Industries, Jalandhar for an amount of Rs.50,29,31,876/- (2.13% less than the estimated cost) and recommended to be placed before the EC for approval. 

Deliberations and decision: 
After due deliberations and perusal of the recommendations of the State Level Technical Committee, the Executive Committee of Board of Directors accorded Ex-post facto approval on revised DPR amounting to Rs.51.38 Crore for the project of "Development of Smart Roads in ABO Area of Jalandhar City with Defect Liability Period of 2 (Two) Years". Further, the Committee also accorded approval for awarding the contract for the above said project to the L 1 bidder 
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i.e. Mis Maindeep Enterprises (Lead Member) JV with RG Industries, Jalandhar at a cost of Rs.50,29,31,876/- subject to following conditions: 
• The Storm water drainage pipe should be connected to the existing storm sewer system; 
• The retention money and performance security be released after the completion of defect liability period {OLP); 
• The contractor shall maintain the green belts & plants till the expiration of the OLP. 
• Although the BoQ/ EMO has been submitted by Mis RG Industries, Jalandhar (JV partner), the work shall be awarded to Mis Maindeep Enterprises (Lead Member) JV with RG Industries, Jalandhar. 

Agenda Item No.2{Tender for "Selection of Concessionaire for "Supply, ~- Delivery, and Installation of Legacy Waste Screening Machines and Reclamation of Land by Scientifically Processing the MCJ's Existing Legacy Waste Dumpsite through the Process of Bioremediation/Bio mining at Jalandhar including Operation and Maintenance of Machineries- To consider the award of tender to L 1. 
At the outset, CEO, JSCL apprised the committee about the Project and the outcomes of financial bids as under: 

A. 

1. 

Background: 
The DPR of Rs 38.63 Crore for the above Project was approved in the SL TC meeting held on 09.11.2020. 

a. Cast of Biomining Mission, civil work & operational Cost= Rs.36.34 Cr: 
b. Procurement of Machinery /Equipment's= Rs.2.29 Cr. ~~-01 

j 2. The same was approved in the EC meeting held on 18.03.2021. 
3. 

4. 

Accordingly the RFP issued on 15.02.2021/2nd time on 23.03.2021, four bids were received. The name of the bidders quoted is depicted below: 

s. 
Name of Bidder No. 

1 Consortium of Aakanksha Enterprises & Dependable Infra Projects Pvt. Ltd.] C-108, Mahavir Vihar, Sector 1, Owarka, New Delhi 110045. 
2 BVG India Limited, Midas Tower, 4th Floor, Phase 1, Hinjewadi, Rajiv Gandhi lnfotech Park, Hinjawadi Pune, Maharashtra 411057. 
3 Eco Garb: No. 5/1, Annasamy Lane, Chennai, Tamil Nadu. 
4 Excel Industries Limited, 184-87 S.V. Road, Jogeshwari (West), Mumbai-400102, Maharashtra. 

The Technical bid of Consortium of Aakanksha Enterprises & Dependable Infra Project was found non~responsive as per the criteria of RFP. Three bidders were found technically qualified. The Technical evaluation report of three bids was approved in the SLTC meeting held on 17.05.2021. 
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5. The financial bids of the eligible bidders were opened and the brief detail along with scope of work is given below: 
B. Scope of work: 

Scope Duration Supply, Delivery & Installation of Legacy Waste Screening 6 Months from Machines as per technical specification mentioned in this RFP Agreement Date. Reclamation of Land by Scientifically Processing the MCJ's 2 Years from Existing Legacy Waste Dumpsite through the Process of COD Bioremediation I Biomining at Jalandhar including Operation and Maintenance of Machineries for 7.5 Lakh Tons Quantitv 
C. The Scope of the project includes: 

/ 

i. Excavating the existing mixed compacted garbage which underwent biological degradation in the land portion \;}!located/earmarked by Authority, stabilizing and sieving them by Mechanical sieving machine or any other equipment's at the cost of the Concessionaire. Preferable processing capacity is of around 65 TPH. ii. The technology should be flexible enough to augment the capacity and accommodate environment friendly changes to be imposed by governing authority like MOEF&CC, CPCB, PPCB, National Green Tribunal (NGT) and other all regulatory agencies in future. iii. Stabilization of the open land fill site. 
iv. Control of mal odour. Eco friendly and non-polluting process in order to reduce the impact of dumping site in the adjacent areas. v. Segregate the excavated garbage in the land portion earmarked, into as // 

many kinds and categories as possible at the cost of the Concessionaire. 
vi. Selling, diverting for recycling, marketing and recycling the excavated materials within Twenty days of segregation, without any accumulation in the storage facility at the project site. vii. Creation and maintenance of infrastructure, facilities and. amenities at their risk and cost, for sieving, the excavated garbage, storing the segregated materials before selling/taking out them from the project site. 

viii. Construction of office room facilities for the Project at the cost of the Concessionaire 
ix. Arrangement for water supply, and drainage and at the cost of the Concessionaire. 
x. Leveling the earth surface by bull-dozer or any other earth moving equipment provided by the Authority. 

xi. Disposing the rejects not suitable for anything in a designated landfill site earmarked by Authority which shall be not more than 15% of the total segregated materials taken out after weighing and maintenance of record therefor at the cost of the Concessionaire. 
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xii. Carrying out the entire project work in accordance with the Detailed Plan of Action submitted at the cost of the Concessionaire. xiii. Deployment of necessary manpower, materials, equipment's, tools and construction of plants and sheds and creation of facilities for handling, separating, segregating, storing and weighing facilities for the operation of the plant and using only covered vehicles(covered with Tarpal) for the transportation of materials taken out at the cost of the Concessionaire. However, the Vehicles/Equipment's for handling & Transportation shall be provided by the JSCUAuthority. 
xiv. Create all facilities and make arrangements for controlling the emission, pollution and contamination of Environment including atmosphere, air, water and earth including control of dust and noise pollution at the cost of the Concessionaire. 
xv. Providing security arrangement for the plan project site, machineries, equipment etc. at the cost of the Concessionaire. 

xvi. Carry out the work in accordance with the provisions of Municipal Solid Waste {Management & Handling) Rules, 2016 & CPCB guidelines on Biomining Legacy waste issued in 2019, amended time to time and all environmental laws at the cost of the Concessionaire. xvii. Completing the work within the Concession Period of TWO YEARS. 
D. Project Cost: 36.34 Cr. 

E. Financial Bid : Financial bid of all three technically qualified bidders were open on 28.05.2021 and they quoted as under: 

Table A Rate & Amount in Cr. s. Description of Estimated Eco Garb Excel Industries BVGlndla Quantity unit limited No. work Rates 
Rate Amount Rate Amount Rate Amount 

PART A 
1 Fabrication & ErecHon of Shed 

1.00 Nos 0.50 0.60 0.60 1.56 1.56 1.05 as per Tender Spec .. 

PARTB 
2 Supply, installalion & hot 

commissioning of Biomining 1.00 Nos 4.4331066 Machines as per Tender Spec .. 4.33 4.33 3.37 3.37 3.20 

3 Operational Charges as per 755000.0 
401/T 

Tender spec. (on per Ton Basis) 0 Ton Rs416/Ton 360/T 27.18 1076/T 81.24 

TotalA+B+C 36.34Cr. 32.11 86.17 
a. MIS Eco Grab No. 5/1, Annasamy Lane, Chennai, Tamil Nadu has quoted Rs.32.11 Cr. which is 11.64% less than the estimated cost i.e. Rs.36.34 Cr. 
b. MIS Excel Industries Limited, 184-87 S.V. Road, Jogeshwari (West), Mumbai, Maharashtra has quoted Rs.86.17 Cr which is more than 137% of the estimated cost i.e. Rs.36.34 Cr. 
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c. MIS BVG India limited, Midas Tower, 4th Floor, Phase 1, Hinjewadi, Rajiv Gandhi lnfotech Park, Hinjawadi Puns, Maharashtra has quoted Rs.34.48 Cr. which is 5.11 % less than the estimated Cost i.e. Rs.36.34 Cr. 
F. The SLTC on 02.06.2021 has appraised the Financial Bid evaluation report and opined that thought the L 1 bidder i.e. MIS Eco Garb has quoted Rs 32.11 Cr. which is 11.64% less than the estimated rate cost, but the same quoted by the L 1 bidder against the components indicated at items No 1 & 2 as per Table above are higher, as compared to L2 & L3. The committee decided to refer the case to the EC for decision. 

G. During the discussion, the CEO, JSCL apprised the committee that the bid criteria as per RFP was Total least of Part A + Part B + Part C & also the estimated cost of Sr.1 Item i.e. construction of Shed is based on the old CSR rates. 

Deliberations and decision: 
The committee perused the recommendation of the Technical evaluation committee and the approval given by the SL TC. Relying on the recommendations & justification given by the CEO, JSCL on comparison sheets pertaining to financial Quotes, the committee in•principt(e. accorded approval for awarding the contract to L 1 bidder i.e. MIS Eco Garb, Chennai for Biomining of 755000 Ton of Legacy waste with total cost of Rs.32.11 Cr. It was also decided that before signing the agreement of the work, the quantum of legacy waste accumulated at dumping site shall be ascertained as per clause no 2.3i of the RFP and got approved from the EC. 

There being no other business to transact, the meeting concluded with a vote of thanks to the chair. 
~ 1 
i .J.11 

, .... / l .,,,..,," 

'-,/' 
Chairman, 

Executive Committee of Board of Directors, 
Jalandhar Smart City Limited 

' Clause 2.3: Before signing the Concession Agreement, the Concessionaire the shall canyout Total staflon survey from the reputed government organizaflon or reputed professional engineering institute of complete project site including area earmarked in which Bio- mining Is to be done as well as specif'jing the volumetric quanflfication. Total station survey shall be certified by the Joint Municipal Commissioner. MCJ and the ground level should be defined along with ea,marking of the araas to be used as a base for further calcu/stfon. The survey shall be done st the time of Possession of the site as well as st the completion of each milestone of physical progress of land reclamation st the site. The cost incurred for Initial Tots/ station suNey shall be bome by JSCL and afterwards the cost of carrying out contour mapping at the completion of each milestone of physical progress of land reclamation as indicated in Clause 5, at the site shall be bome by the Concessionaire. The survey report shall be submitted along with each running bill for claiming the payment of Reclamation and Remediation works. The area earmarked by Authority for Reclamation through Bio-mining shall be considered as 100% area for the scope of work. 
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k'110bll11a Urbpn tn/rartruccum 

PUNJAB MUNICIPAL INFRASTRUCTURE DEVELOPMENT COMPANY Punjab Municipal Bhawan, Plot No. 31 Dakshfn Marg, sm Floor, Sector 35-1-\, Chandigarh -160022, Punjab, India. Phone: 0172-2619162-63-71 Website: http://pmidc.punhll>.q!:)V,i11 

\/IAEMAIL ONLY . 
To, 

1. The Chief Engineer, PWD (B&R), Punjab. 
2. The Chief Engineer, Water Supply & Sanitation Dept., Punjab 3. Shri Mul,esh Garg, Chief Engineer, Local Govt. Dept., Punjab. 4. Shri Ashwin Chaudhary, Chief Engineer, Local Govt. Dept., Punjab 5. Shri Ajay Kanwar, Chief Engineer, PMIDC 
6. Shri Mukul Soni, Chief Engineer, PMIDC 
7. The Chief Engineer (HQ), Punjab State Power Corporation Limited (PSPCL) 

Memo. No: PMIDC/PD/M (P)/SCM/2021-22/ ',i 1
,~. (, ~

1:- • • C Dated: 
Sub: Minutes of Meeting of State Level Technical Committee under the 

Chairmanship of Engineer-in-Chief, PWSSB regarding the approval 
of Smart City Projects under Jalandhar Smart City limited 

Enclosed, please find copy of the minutes of the meeting of State Level 
Technical Committee of Jalandhar Smart City Limited held on 02/06/2021 
under the Chairmanship of Engineer-in-Chief, PWSSB -cum- Chairman, State 
Level Technical Committee, JSCL, for information and necessary action. 

Encls: As above 

\ .. ,1 , j, 

General'J;k)gt;:..(Project) 
Ensdt. No: PMIDC/PD/M(P)/SCM/2021-22/ '-f -·--'} ;2, Dated: ,,:;;1 C/ [ {Q,,j CC: A copy of the above is forwarded for kind information of: 
1. EA to CEO, PMIOC & Vice Chairman, JSCL 
2. The Chief Executive Office, JSCL 
3. The Engineer-in-Chief, PWSSB - cum - Chairman, State Level Technical Committee, JSCL , , 

' . /'J I 
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Minutes of Meeting of SL TC, Jalandl1ar Smart City Limited (JSCLJ field on 02.06.2021 

Minutes of Meeting of the State Level Technical Committee {SL TC), Jalandhar 
Smart City Limited (JSCL) held on 2nd June, 2021 from 11 :00 AM onwards under 
the Chairmanship of Engineer-in-Chief, PWSSB at PMIDC, Chandigarh. 

Date: 2nd June, 2021 from 11 :00 AM onwards. 

Venue: Via WebEX & Room No.517, 5th Floor, PMIDC, Chandigarh. 

The following Members of the State Level Technical Committee ·participated: 
Members / Member's Representative (s): 

1. Shrl Ashwani Chaudhary, Chief Engineer (IT/ O&M), Local Govt., (via WebEX). 
2. Shri Mukesh Garg, Chief Engineer (MC), Local Govt., (via WebEX). 
3. Shri Ajay Kanwar, Chief Engineer, PMIDC. 
4. Shri Mukul Soni, Chief Engineer, PMIDC. 
5. Shri V. P. Singh, General Manager (Project), PMIDC, Punjab. 
6. The Dy. C.E. - Representative of the Chief Engineer, PSPCL, Punjab (via WebEX). 
7. Shri Varun Walia, SDO - Rep. of the Chief Engineer, PWD (B&R) (via WebEX). 

In attendance: 

8. Shri Kulvinder Singh, Team Leader, Jalandhar Smart City Limited 
9. Shri A. S. Dhaliwal, Technical Expert, Jalandhar Smart City Limited 

At the outset, the Convener, State Level Technical Committee, Jalandhar Smart 
City Limited (JSCL) welcomed the Chairman & the Members/ Representatives of the 
Members of the Committee and initiated the discussions on the following agenda items: 

Agenda Item 1: Tender for "Selection of Concessionaire for "Supply, Delivery, 
and Installation of Legacy Waste Screening Machines and 
Reclamation of Land by Scientifically Processing the MCJ's 
Existing Legacy Waste Dumpsite through the Process of 
Bioremediation/Bio mining at Jalandhar including Operation and 
Maintenance of Machineries - 2nd Call - To consider the award 
of tender to L 1. 

The technical Expert of JSCL gave a detail presentation depicted the above items as 
under: 

A. Scope of work: 

Scope 
Supply, Delivery, and Installation of Legacy Waste Screening 
Machines as per the Technical Specification mentioned in 

r\ Page 1 of 11 '-..;. 
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\ 

Duration 

6 Months from 
Agreement Date. 
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) 

Scope 
this RFP Document 

Reclamation of land by Scientifically Processing the MCJ's 
Existing Legacy Waste Dumpsite through the Process of Bioremediation I Biomining at Jalandhar including Operation 
and Maintenance of Machineries for 7,5 Lakh Tons Quantity 

B. The Scope of the project includes: 

Duration 

2 Years from 
COD 

i. Excavating the existing mixed compacted garbage which underwent biological degradation in the land portion allocated/earmarked by Authority, stabilizing and sieving them by Mechanical sieving machine or any other equipment's at the cost of the Concessionaire. Preferable processing capacity is of around 65 TPH. 
ii. The technology should be flexible enough to augment the capacity and accommodate environment friendly changes to be imposed by governing authority like MOEF&CC, CPCB, PPCB, National Green Tribunal (NGT) and other all regulatory agencies in future. 

iii. Stabilization of the open land fill site. 
iv. Control of ma! odour. 
v. Eco friendly and non-polluting process in order to reduce the impact of dumping site in the adjacent areas. 

vi. Segregate the excavated garbage in the land portion earmarked, into as many kinds and categories as possible at the cost of the Concessionaire. vii. Selling, diverting for recycling, marketing and recycling the excavated materials within Twenty days of segregation, without any accumulation in the storage facility at the project site. 
viii. Creation and maintenance of infrastructure, facilities and amenities at their risk and cost, for sieving, the excavated garbage, storing the segregated materials before selling/taking out them from the project site. ix. Construction of office room facilities for the Project at the cost of the Concessionaire 
x. Arrangement for water supply, and drainage and at the cost of the Concessionaire. 

xi. Leveling the earth surface by bull-dozer or any other earth moving equipment provided by the Authority. 
xii. Disposing the rejects not suitable for anything in a designated landfill site earmarked by Authority which shall be not more than 15% of the total segregated materials taken out after weighing and maintenance of record therefor at the cost of the Concessionaire. 

xiii. Carrying out the entire project work in accordance with the Detailed Plan of Action submitted at the cost of the Concessionaire. 
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xiv. Deployment of necessary manpower, materials, equipment's, tools ahd 
construction of plants and sheds and creation of facilities for handling, 
separating, segregating, storing and weighing facilities for the operation of 
the plant and using only covered vehicles(covered with Tarpal) for the 
transportation of materials taken out at the cost of the Concessionaire. 
However, the Vehicles/Equipment's for handling & Transportation shall be 
provided by the JSCL/Authority. 

xv. Create all facilities and make arrangements for controlling the emission, 
pollution and contamination of Environment including atmosphere, air, 
water and earth including control of dust and noise pollution at the cost of 
the Concessionaire. 

xvi. Providing security arrangement for the plan project site, machineries, 
equipment etc. at the cost of the Concessionaire. 

xvii. Carry out the work in accordance with the provisions of Municipal Solid 
Waste (Management & Handling) Rules, 2016 & CPCB guidelines on 
Biomining Legacy waste issued in ~019, amended time to time and all 
environmental laws at the cost of the Concessionaire. 

xviii. Completing the work within the Concession Period of TWO YEARS 
C. Background: 

i. The DPR of Rs.38.63 Cr. for the above Project was approved in the SL TC meeting held on 09.11.2020. 
a. Cost of Bio-mining Mission, civil work & operational Cost= Rs.36.34 Cr. 
b. Procurement of Machinery /Equipment's = Rs.2.29 Cr. 

ii. The same was approved in the EC meeting held on 18.03.2021. 
iii. After calling the tenders, four bids were received. The name of the bidders quoted is depicted below: 

s. 
Name of Bidder No. 

1 Consortium of Aakanksha Enterprises & Dependable Infra Projects 
Private Limited, C-108, Mahavir Vihar, Sector 1, Dwarka, New Delhi. 

2 BVG India Limited, Midas Tower, 4th Floor, Phase 1, Hinjewadi, Rajiv 
Gandhi lnfotech Park, Hinjawadi Pune, Maharashtra 411057. 

3 Eco Garb: No. 5/1, Annasamy Lane, Chennai, Tamil Nadu. 
4 Excel Industries Limited, 184-87 S.V. Road, Jogeshwari (West), 

Mumbai., 400102, Maharashtra. 

iv. The Technical bid of Consortium of Aakanksha Enterprises & Dependable Infra Project was found non-responsive as per the criteria of RFP. Three bidders were found technically qualified. The Technical evaluation report of three bids was approved in the SLTC meeting held on 17.05.201. 
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v. The financial bids of the eligible bidders were opened and the brief detail along with scope of work is given below: 

0. Project Cost: Rs.36.34 Cr. 

E. Summary of Technical Bids: Three bids were received and all the three bidders were found technically qualified by CL TC. SLTC in its meeting h~fd on 17.05.2021 had approved the technical evaluation report. 

F. Financial Bid : Financial bid of all three technically qualified bidders were open on 28.05.2021 and they quoted as under: 

Rate & Amount In Cr. 
s. I Description of 

Quantity unit 
Estimated Eco Garb Excel Industries 8VG India limited No. work Rates Rate Amount Rate Amount Rate Amount PART A 

1 

2 

3 

Fabrication and 
Erection of Shed 

1.00 Nos 0.50 0.60 as per Tender 0.60 1.56 1.56 1.05 1.005 
Specification. 

I 
PARTB 

Supply, 
installation & hot 
commissioning of 
Biomining 1.00 Nos 4.4331066 4.33 4.33 3.37 3.37 3.20 3.20 Machines as per 
Tender 
Specifications. 

PARTC 
Operational 
Charges as per 
Tender 

755000.00 Ton Rs 416/Ton 360/T 27.18 107arr 81.24 401rr 30.28 specifications (on 
per Ton Basis) 

TotalA+B+C 36.34 32.11 86.17 34.48 

a. 

b. 

C. 

Mis Eco Grab, No.5/1, Annasamy Lane, Chennai, Tamil Nadu quoted Rs.32.11 Cr. which is 11.64% less than the estimated cost i.e. Rs.36.34 Cr. 

M/s Excel Industries Limited, 184-87 S.V. Road, Jogeshwari (West), Mumbai, Maharashtra quoted Rs.86.17 Cr which is 137% more than the estimated cost i.e. Rs.36.34 Cr. 

M/s BVG India Limited, Midas Tower, 4th Floor, Phase 1, Hinjewadi, Rajiv Gandhi lnfotech Park, Hinjawadi Pune, Maharashtra quoted Rs.34.48 Cr. which is 5.11 % less than the estimated Cost i.e.Rs.36.34 Cr. 
Page4of 11 
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G. The above financial statement was place before the CLTC meeting held on 31.05.2021 for approval of L 1 bid of M/s Eco Grab Chennai for Rs.32.11 Cr. (11.64% less than the estimated cost) and the committee recommended to 
forward the case to SL TC for considering the award of the contract to the least quoted L 1 bidder MIS Eco Garb, Chennai. 

Deliberations and decision: 

Considering the recommendation of the Technical evaluation committee and CL TC, the Committee opined that though the L 1 bidder I.e. MIS Eco has quoted Rs.32.11 Cr. which is 11.64% less than the estimated cost, butthe rates quoted by the 1.:1 bidder against the components indicated at item No.1 & 2 as per Table A are higher, as compared to L2 & L3 bidders. Considering the same, the Committee decided to refer this case to the EC for decision. 

Agenda Item 2: "Development of Smart Roads in ABO Area of Jalandhar City 
with Defect Liability Period of 2 (Two) Years under Smart City 
Mission- Cost - Rs.51.38 Cr, Tender Notice Number: 59/ JSCL/ 
2021- Approval of Financial bid and Award of Work to L 1 Bidder. 

The Team Leader, JSCL and the representative of PMC gave a detailed presentation depicting the above work as under: 
A. Scope of work: Previously, Scope of the project includes development of Roads, 

widening of existing footpath and lying of underground duct along the pedestrian 
pathways. The following are the components of the projects to be undertaken; 
• Resurfacing pedestrian pathways 
• Existing pedestrian path are widened wherever possible 
• Plantation at the median green strip is proposed 
• Resurfacing of carriageway pavement 
• Underground utility ducts for telecommunication cables 
• Underground storm water drain RCC pipe (NP3) integrated with storm water 

drain proposal within ABD area 
• Provision of signages (warning, directional, informatory, signs etc.} 
• Road marking and directional arrows; 
• Seatin.g arrangement and landscaping 
• On Street Parking are proposed along the road 
• Realigning overhead HT cables and location of electric poles in an organized 

manner. 
8. Project time line: 12 month for construction. 
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C. Background 
Initially, the DPR for the "Development of Smart Road in ABO Area" was prepared 
based CSR-2018 and same was vetted for amounting to Rs.36.16 Cr. by 
Committee of three (3) Chief Engineers, Department of Local Government, Punjab 
on Dated 02.07.2019. 

D. Summary of Tenders 
Date of Technical Bid Opening: 14.07.2020 
Date of Financial Bid Opening: 04.12.2020 

• With reference to above tender, two bidders i.e. Mis R K Gandhi and Mis Brij 
Gopal Construction Co. Pvt. Ltd. had participated and were found to be 
technically qualified. 

• As per the laid down procedure, the technical bid evaluation report was 
placed before the Tender opening and bid evaluation committee and its 
approval was obtained. 

• The same report was approved by City Level Technical Committee {CLTC) 
on 21.08.2020 and was forwarded to State Level Technical Committee 
(SL TC) for onward approval. 

• Accordingly, SL TC approved the said technical bid evaluation report on 
09.11.2020 and directed to open the financial bid. 

• After the permission of CL TC and SL TC, the financial bids were opened on 
04.12.2020. The quoted amounts by both the bidders are as follows: 

Sr. 
Name of Bidder Estimated Quoted Amount Rank No. Amount (in Rs.) (in R.) 

1 Mis. R K Gandhi 51,98,02,781.65/- L1 
(45% above) 

2 Mis. Brij Gopal 35,84,84,677.00/- L2 
Construction Co. 58,79, 14,870.28/-
Pvt. Ltd. (84% above) 

• From the perusal of above, M/s. R K Gandhi has emerged as L 1 Bidder. 
However, it was pointed out that the Lowest amount quoted by the L 1 Bidder 
is 45% above the estimated tender cost (Rs.35, 84, 84,677.00/-). 

• The case was placed before SLTC meeting held on 17.02.2021 and after 
deliberations; the SL TC has directed JSCL to re-tender, after revision of the 
BoQ as per new CSR-2020. 

E. Revised OPR based on CSR-2020 
1. After due revision of the DPR based on the new CSR-2020, the revised DPR cost 

comes out to be Rs.41.54 Cr. 
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2. Further, to revision of the BoQ, it was observed and desired that in the interest of 
public the following roads (additional road length of 1.25 kms) should also be 
included In the previously approved DPR of said project. 

i. Road from Kapurthala chowk to HMV chowk 
ii. Service Roads and Green Belts from HMV Chowk to DAV College ROB 
iii. Road from Sabji Mandi Chowk to HMV Chowk including slip roads 
iv. Providing street lights points on Kapurthala road from culvert to Limits 

With inclusion of above roads (total road length 6.075 kms), the additional cost of 
Rs.9.84 Cr. was added to the revised estimate/ DPR (Rs.41.54 Cr.). Thereby the 
total cost of the DPR comes out to be Rs.51.38 Cr. 

3. After getting the approval of revised DPR of amount Rs.51.44 Cr. from the CL TC 
of dated 09.03.2021. The same was placed before the Committee of the Chief 
Engineers. The estimate is technically sanctioned by committee on 
24.03.2021 for the cost of Rs.51.38 Cr. as under and permitted to call the 
tender for this work. 

S.No Name of Work Vetted Amount 
(INR) 

1 Development of Smart Roads in Jalandhar city under 
Smart City Mission 

A Civil Work 28,32,30,344.00 
B Horticulture work 2, 15,37,856.00 
C Storm Water Drainage 7 ,54,99,430.00 
D Electrical Works as per CSR 2020 2,85,08, 114.00 

2 Overhead HT Electrical Works 10,30,57,844.00 
A Contingencies @ 0.5% over item no 1 20,43,878.00 

Total 51,38,77,466.00. 

4. For onward approval, the DPR was further placed before SL TC meeting dated 
20.04.2021. The committee approved the revised DPR for the amounting Rs.51.38 
Cr. and directed to float the tender for the same work. 

F. Tendering & Evaluation of Bids (Technical and Financial): 

5. E-tender was invited on 31.03.2021 and technical bid of the same was opened on 
22.04.2021. Total three (3) bidders have participated. The detail of the tender is as 
follows: 

• Tender Reference. No 
• Date of NIT 
• Date of technical bid opening 
• Estimated Cost 
• Total Bid received 

: 59/ JSCU 2021 
: 31.03.2021 
: 22.04.2021 
: 51,38,77.466/­
: Three (3) 
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----~--~--•-*>- '-~~--.. -~-------~"~. 

s. 
Name & Address of bidder Whether technically No. qualified? 

1 Mis LNA Infra Projects Pvt. Ltd ( RfP Page 36 Yes 
(Lead Member) JV with Mis Super Industrial 
Corporation (RFP Page 13), C-67, FOCAL POINT, 
PATIALA 

2 Mis Maindeep Enterprises (RfP, Page 42) (Lead Yes 
Member) JV with RG Industries (RfP, Page 13) 
VILLAGE FAZALPUR, BEHIND FOCAL POINT, 
JALANDHAR 

3 M/s R.K Gandhi, SCF 1 AND 2, 2ND FLOOR, Yes 
I SECTOR 14, HUDA MARKET, FARIDABAD 

6. The bids received were technically evaluated and found all the three to be 
qualified. The technical bid evaluation report has been also approved by the bid 
evaluation committee. The following is the summary of the evaluation carried out; 

Bidder 

Bidder-1 

Summary of Evaluation 

Name & Address of 
Bidder 

Mis LNA Infra 
Projects Pvt. Ltd 
(Rf P Page 36 {Lead 
Member) JV with Mis 
Super Industrial 
Corporation (RFP 
Page 13), C-67, Focal 
Point, Patiala 

Summary of Evaluation 

The Bid of LNA Infra-Super 
Industrial Corp (JV) is complete; 
however, Board Resolution by 
LNA Infra for entering into JV 
and authorizing the issuance of 
the Power of Attorney in favour 
of the signatory of the Bid was 
not attached by the Bidder. 
Further, Affidavit/undertaking 
that information being submitted 
is correct and true, and that any 
false information shall lead to 
disqualification at any stage, has 
also not been attached which is 
a non-material deficiency. 
Clarifications were sought from 
the bidder and it has provided 
the requisite Board Resolution. 
It has also provided the Net 
worth details for the FY 2019-20 
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Name & Address of Whether 
Bidder 

Bidder Summary of Evaluation technically 
qualified? 

which is positive. Based on the 
evaluation1 the Technical Bid 
of the LNA lnfra-Su12er 
Industrial Core {JV} may: be 
acceeted. 

Bidder-2 Maindeep The Technical Bid of Maindeep 
Enterprises (RfP, Enterprises -R G Industries (JV) 
Page 42) (Lead was evaluated and has been 
Member) JV with RG found to be responsive, 
Industries (RfP, Page acceptable and technically Yes 
13) gua!ified for OQening of the 
Village Fazalpur, Financial Bid as it is meeting 
Behind Focal Point, all the reguired eligibility 
Jalandhar criteria. 

Bidder-3 R.K Gandhi The Technical Bid of R K 
SCF 1 and 2, 2ND Gandhi (Sole Proprietorship) 
Floor, Sector 14, was evaluated and has been 
HUDA Market, found to be responsive, 
Faridabad acce12table and technically Yes 

gualified for oeening of its 
Financial Bid as it is meeting 
all the reguired eligibility 
criteria. 

7. The technical bid evaluation report was placed before the Cl TC held on 
07.05.2021 at JSCL office, Jalandhar for their appraisal and approval. 

8. After deliberations, the CL TC approved Technical Bid Evaluation Report (TBER) of 
tender for "Development of Smart Roads in ABD Area of Jalandhar City with 
Defect Liability Period of 2 (Two) Years under Smart City Mission" Tender Notice 
Number: 57/JSCU2021", and committee recommended that as per SOP, SLTC 
approval is prerequisite for opening of financial bid. 

9. The technical bid evaluation report was placed before the SLTC held on 
17.05.2021. The committee has approved the same and permitted to open the 
financial bid of the said work. 
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10. After recommendation of SL TC, the financial bid of the said work was opened on 28.05.2021. The summary of the opened financial bid are as follows: 

• roourol'llllnt Syatom Gov•mmtnt of un b 
Crll41td By: Jaopal Lakha . 

Croated Oato/Tlmoi 2$-Moy,2021 011;40 PM Tendor Tltlt: Davolopmont of Smart Roads In ABO ANta ol Jalandhar City with Defects Liability Period of 2 Yeat8 under Smart City tondor hwlllng Tu!fioiTiv:clilof~xoc111lvo olilcor Jnlnndl 
Nnmu of Work: OEiVELOPMENT OF SMART 

A IT P 00 OF 2 (T\ Contrnc • 

513877 
46$.00 

;-J.<)0 SUPER INDUSTRIAL • 513877f---=-;c::f--;= I j C()RPORA TIONiGSTN-NA) J66.00 !~-~--------~-~----~-~-~~---~ l. ltowo,t Arnounr<luot•d OV: RG 1NOOSllll£5f!;lll9Jl87S.011' 

BOQ Summary Details 
Tender Title: Development of Smart Road_s in ABO Ar~a of Jalandhar Citywlth Defects Liabilitv Period oU Years under Smart Citv Mission 

.Sheet·­
Nall"le' 

Bo01 

2 SUPER INDUSTRIAL 
CORPORATION 

3 R K GANDHI 

565265212.60 L2 

578626026. 72 L3 

11. The Financial bid evaluation report has been also approved by the bid evaluation committee. 

12. The Financial bid evaluation report was place before the city level technical committee (CLTC) held on 31.05.2021 and approved the same. Further, the CLTC 
recommended to forward the case to SL TC for considering the said work award to the least quoted L 1 bidder Mis Maindeep Enterprises (Lead Member) JV with RG 
Industries, Jalandhar. 

Deliberations & Decisions: 

1. Considering the recommendation of the Bid Evaluation Committee and 
the CL TC, the State Level Technical Committee (SL TC) recommends the 
case for allotment of above said work to the L 1 bidder i.e. M/s Maindeep 
Enterprises (Lead Member) JV with RG Industries, Jalandhar for an 
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amount of Rs.50,29,31,876/- (2.13% less than the estimated cost). Considering the 
same, the Committee decided to refer this case to the EC for decision. 

The meeting ended with vote of thanks to all the Committee Members · and their 
representatives. 

Chief Engineer (IT/ O&M), 
Department of Local Govt. 

Chief Engineer {M~. ;' IDC 

Conven , S iTC, JSCL & 
General Manag r (P), PMIDC 
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Chief Engine~~>'\ ;i, 't (MC), 
Department of Local Govt. 

Chief Engineer (AK), PMIDC 

Chaifman, SLTC, JSCL & 
Engineer-in-Chief, PWSSB 
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J.M.Ll"l.!'tUUtil'\ ;31Yll\K I l.11 Y LlMITt:U 
Midland Financial Centre 

No:- CEO:JSCL:2021: /1Q& 

To, 

Addi. Deputy Director, 
lncharge P.R.U, 
Municipal Bhawan, Sec-35(A), 
Chandigarh. 

Plot No. 21-22, 2nd Floor 
G.T Road, Jalandhar 

Punjab 144001 
PH: +91-181-5017417 

http://www.smartcityjalandhar.org. 
Email : smartcltyjalandhar@gmall.com I 

Subject: Regarding the Publication of Following Tenders: 

Smart City 

Date:-13.02.2021 

VIA EMAIL ONLY 

Notice Inviting Tender (NIT) for "Selection of Concessionaire for "Supply, Delivery, and Installation of Legacy Waste Screening Machines and Reclamation of Land by Scientifically Processing the MCJ's Existing Legacy Waste Dumpsite through the Process of Bioremediation/ Biomining at Jalandhar including Operation and Maintenance of Machineries" 

With reference to the a~ove subject, Jalandhar Smart City intends to issue Notice Inviting Tender (NIT) as enclosed. As per the Govt. of Punjab notification 5/82/2018-2LG /1892 dated 02.08.2018 tender will be kept open to receive Bids from Bidders for 21 (Twenty One) days for 1st Call. 

This is to request you to publish this NIT in leading newspaper in all India editions in the following newspaper as per directions of the Govt. of Punjab. 

1. Times of India 

2. Hindustan Times 

3. Punjab Kesri 

A copy of the NIT from the newspapers be sent to JSCL office for record purpose. The details of the project in the tender will be advertised on https://eproc.punjab.gov.in. 

Chief l:xiimttve""Ofltcei 
Jalandhar S ed 
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; - • L 
eProcurement System Government of Punjab 

r""UBJOU 
Tender Details - . 

1enut:1::::i, 
Date : 13-Feb-2021 04:05 PM 

Print 
Basic Details 

Organisation Chain Department of Local Government! !Director - Local Government! I Municipal Corporation -Jalandharl IJalandhar Smart Qty Limited (JSCL) 
Tender Reference 

50/JSCL/2021 Number 

Tender ID 2021_DLG_60049_1 
TenderType Open Tender Form of contract Item Rate 
Tender category Works No. of Covers 2 
General Technical 

No ItemWise Technical 
No Evaluation Allowed Evaluation Allowed 

Payment Mode Online Is Multi Currency Allowed For No BOQ 
Is Multi Currency 

No Allow Two stage Bidding No Allowed For Fee 

Paiment Instruments Cover Detailsi No. Of Covers - 2 
Online 

IS.Nol Bank Name I 
Cover 

Cover Document Type Description !Bankers No 1 SBI Bank 
1 Fee/PreQual/Technlcal ,pdf NIT 

.pdf RFP 
2 Finance .xis BOQ 

Ten~er Fee Details, [Total Fee in , * - 15,900] EMD Fee Details 
Tender Fee In , 10,000 EMD Amount In , 36,34,000 EMDthrough Yes Processing Fee in , 5,900 BG/STorEMD 
Fee Payable To Nil Fee Payable At Nil Exemption 

Allowed Tender Fee No EMD Fee Type fixed EMD Percentage NA Exemption 
EMD Payable To Nil EMD Payable At Nil Allowed 

Work litem{s} 

Title Supply Delivery and Installation of Legacy Waste Screening Machines and Redamation of Land by Scientifically Processing Legacy Waste Dumpsite through the Process of Bioremediation / Blomining at Jalandhar indudlng O and M of Machineries 
Work Description Supply Delivery and Installation of Legacy Waste Screening Machines and Redamation of Land by Scientifically Processing Legacy Waste Dumpsite through the Process of Bioremediation / Biomining at Jalandhar induding O and M of Machineries 
Pre Qualification AS PER RFP 
Details 

Independent NA 
External 
Monitor/Remarks 
Show Tender Value Yes 
In Public Domain 
Tender Value In , 36,33,80,000 I Product category Civil Sub category NA 

Works 
I I 

https://eproc.punjab.gov.in/nicgep/app?component=%24DirectLink.&page=PublishedView... 2/13/2021 
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Bid Validity(Days) 180 Period Of Work 
(Days) 

821 

Pincode 144001 Pre Bid Meeting 
Place 

Jalandhar 

Pre Bid Meeting 
Address 

Jalandhar Smart City Limited, Midland Pre Bid Meeting 25- Bid Opening Place Jalandhar 
financial Center,. Plot no.21-22,2nd Date Feb-
floor,G.T. Road, Jalandhar, Punjab 2021 
144001 11:00 

AM 

Should Allow NDA No Allow Preferential No 
Tender Bidder 

Critical Dates 
Publish Date 15-Feb-2021 05:00 PM Bid Opening Date 09-Mar-2021 10:00 AM 

Document Download / Sale Start 15-Feb-2021 05:00 PM Document Download / Sale End 08-Mar-2021 05:00 PM 
Date Date 
Clarification Start Date NA Clarification End Date NA 
Bid Submission Start Date 15-Feb-2021 05:00 PM Bid Submission End Date 08-Mar-2021 05:00 PM 

Teod§r Documents 
NIT Document Document Document S.No Name Description Size (in KB} 

1 Tendemotice 1.ndf NIT 120.53 

work Item Document 
Documents S.No Document Type Document Name Description Size{in KB) 

1 render Documents RFPVl.odf RFP 1357.7c 
2 Tender Documents RFPV2.odf ~FPV2 1374.9( 
3 800 BOO 120810.xls '300 288.0C 

Bid OReners List 
S.No Bid Opener Login Id Bid Opener Name Certificate Name 

dhawanrahul898@amail.com Rahul Dhawan RAHUL DHAWAN 
2. himanshuouri.fsd@amail.com Himanshu Puri HIMANSHU PURI 

Tgndgr Inviting Authoritv 
Name CEOJSCL 

Address Jalandhar Smart City Limited, Midland financial Center, Plot no.21·22,2nd fioor,G.T. Road, Jalandhar, 
Punjab 144001 

Tender Creator Details 
Created By Himanshu Puri 

Designation Manager 

Created Date 13-Feb-2021 03:57 PM 

https://eproc.punjab.gov .in/nicgep/app ?component=%24DirectLink&page=PublishedView... 2/13/2021 
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~ 1olandh<ilr 
JALANDHAR SMART CITY LIMITED, 

Midland Financial Centre 
Plot No. 21-22, 2nd Floor 

G.T Road, Jalandhar 
Punjab 144001 

PH: +91-181-5017417 
E-mail: smartcityjalandhar@gmail.com/ 

NOTICE INVITING TENDER (NITI, NATIONAL COMPETITIVE BID (NCB) 
REQUEST FOR PROPOSAL (RFP) 

Jalandhar Smart City Limited (JSCL) invites online unconditional bids through a-procurement portal http:/leproc.puniab.gov.ln from eligible bidders under National Competitive Bidding (NCB) with Single Stage - two envelopes bidding procedure for the following works. 

Sr. NameofWork Estimated Cost (Rs.) Earnest Money Tender Fee Period of No. 
(Rs.) (Rs.) Completion 1. BID REFERENCE NO: 50/JSCU2021 Capex: Legacy waste 

Selection of Concessionaire for "Supply, screening Machines 
RS. 36,34,000 Delivery, and Installation of Legacy including civil work: 
(Rupees Thirty Waste Screening Machines and 4.93 Cr. 10,000/-Reclamation of Land by Scientifically Six Lakh Thirty 

plus GST 
As perRFP Processing the MCJ's Existing Legacy 

Opex: Operational Four Thousand Waste Dumpsite through the Process of only) Bioremediation I Biomining at Jalandhar cost: Rs 416 per MT 
including Operation and Maintenance of (for 7,55,000 Ton) 
Machineries" 

Important dates of the RFP are as below: 

Sr. NameofWork Availability of Tender Last Date& Date & Time of Opening of No. Online for Bidding Time for Tender 
Online 

Submission 
of Bids.) 1. BIO REFERENCE NO: 50/JSCU2021 

Selection of Concessionaire for "Supply, 
Delivery, and Installation of Legacy 
Waste Screening Machines and 

Tobe Reclamation of Land by Scientifically 15.02.2021 08.03.2021 08.03.2021 09.03.2021 
intimated Processing the MCJ's Existing Legacy 1700 hrs 1700 hrs 1700 hrs 1100 hrs 

later 
Waste Dumpsite through the Process of 
Bioremediation I Biomining at Jalandhar 
including Operation and Maintenance of 
Machineries" 

1. Pre-bid meeting will be held as mentioned below: 
Date: 25.02.2021, Time: 1100hrs 
Place: .In the office of CEO, Jalandhar Smart City Limited, Midland Financial Centre, Plot No. 21-22, 2nd Floor, G.T Road, Jalandhar, Punjab 144001 

2. Detailed NIT & Bid Documents can be seen at the website http:lleproc.punrab.gov.in and may be downloaded free of cost from http://eproc.puniab.gov .In 

3. Any subsequent addendum/corrigendum shall be published only at the website http://eproc.punjab.gov.in 
4. For more details contact Chief Executive Officer, JSCL. Address- CEO, Jalandhar Smart City Limited, Midland Financial Centre, Plot No. 21-22, 2nd Floor, G.T Road, Jalandhar, Punjab 144001, Contact no. +91 9888143591 and through mail at smartcityjalandhar@gmail.com 

Chlffl'1!!$t:ut1Ve-of'fle1Jr 
Jalandha 
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JALANOHAR SMART CITY ~IMITEO 
Midland Financial Centre 
Plot No. 21-22, 2nd Floor 

G.T Road, Jalandhar 
Punjab 144001 

Email: smartcityjalandhar@gmail.com 

CORRIGENDUM 2 

Date 09.03.2021 

Bid Reference No.: 50/JSCU2021 Tender 10: 2021_DLG_60049_1 

Description of Work: - "Supply Delivery and Installation of Legacy Waste Screening 
Machines and Reclamation of Land by Scientifically Processing Legacy Waste 
Dumpsite through the Process of Bioremediation / Biomining at Jalandhar including O 
and M of Machineries" 

In the context of the above RFP, all interested bidders please note that due to non­
receiving of minimum bids as per SOP, above mentioned tender has been cancelled 
and will be re- tender. 

Any further change/ modification in the Bid Documents shall be made available on 
Portal https://eproc.punjab.gov.in in the form of corrigendum. 

This Corrigendum no 2 shall form part of the RFP Document. All other terms and 
condition of the RFP Document shall remain unchanged. 

For more details contact Chief Executive Officer, JSCL. Address- CEO, Jalandhar 
Smart City Limited, Midland Financial Centre, Plot No. 21-22, 2nd Floor, G.T Road, 
Jalandhar, Punjab 14400, Contact no. +91 9888143591 and through mail at 
smartcityialandhar@gmail.com 

/ Chief g\llive Officer 
/ Jalandhar Smart City Limited 
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59JALANDHAR SMART CITY LIMITED 

No:- CEO:JSCL:2021: 1 l <\~ 

To, 

The Editor, 
Times of India, 
Jalandhar City, Punjab. 

Midland Financial Centre 
Plot No. 21-22, 2nd Floor 

G.T Road, Jalandhar 
Punjab 144001 

PH: +91-181-5017417 
http://www.smartcltyjalandhar.org. 

Email : smartcityjalandhar@gmail.com I 

Subject: Regarding the Publication of Following Tender: 

Smart City 

Date:- 09.03.2021 

VIA EMAIL ONLY 

Notice Inviting Tender (NIT) for "Selection of Concessionaire for "Supply, Delivery, 
and Installation of Legacy Waste Screening Machines and Reclamation of Land by 
Scientifically Processing the MCJ's Existing Legacy Waste Dumpsite through the 
Process of Bioremediation/ Biomining at Jalandhar including Operation and 
Maintenance of Machineries - 2nd Call" 

With reference to the above subject, Jalandhar Smart City intends to issue Notice Inviting Tender 
(NIT) as enclosed. As per the Govt. of Punjab notification 5/82/2018-2LG /1892 dated 02.08.2018 
tender will be kept open to receive Bids from Bidders for 14 (Fourteen One) days for 2nd Call. 

This is to request you to publish this NIT in your leading newspaper in all India edition dated 
10.03.2021 and send the bill at D.A.V.P rates to this office for payment. 

A copy of the NIT from the newspapers be sent to JSCL office for record purpose. The details of 
the project in the tender will be advertised on https://eproc.punjab.gov.in. 

/ Chlef~iutive Officer 
/ Jalandhar Smart City Limited 
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JALANDHAR SMART CITY LIMITED, 

Midland Financial Centre 
Plot No. 21-22, 2nd Floor 

G.T Road, Jalandhar 
Punjab 144001 

PH: +91-181-5017417 
E-mail: smartcityialandhar@gmail.com/ 

NOTICE INVITING TENDER (NIT), NATIONAL COMPETITIVE BID (NCB) 
REQUEST FOR PROPOSAL (RFP) 

Jalandhar Smart City Limited (JSCL) invites online unconditional bids through e-procurement portal http://eproc.punjab.gov.in from eligible bidders under National Competitive Bidding (NCB) with Single Stage - two envelopes bidding procedure for the following works. 

Sr. NameofWork Estimated Cost (Rs.) Earnest Money Tender Fee Period of No. (Rs.) (Rs.) Comoletlon 1. BID REFERENCE NO: 
Capex: Legacy waste 50(a)/JSCU2021 

Selection of Concessionaire for "Supply, screening Machines 
RS. 36,34,000 Delivery, and Installation of Legacy including civil work: 
(Rupees Thirty Waste Screening Machines and 4.93 Cr. 
Six Lakh Thirty 

10,000/-
As perRFP Reclamation of Land by Scientifically 

Four Thousand 
plus GST Processing the MCJ's Existing Legacy Opex: Operational 

only) Waste Dumpsite through the Process of cost: Rs 416 per MT Bioremediation / Biomining at Jalandhar (for 7,55,000 Ton) including Operation and Maintenance of 
Machineries - 2nd call" 

Important dates of the RFP are as below: 

Sr. Name of Work Availability of Tender Last Date& Date & Time of Opening of No. Online for Bidding Time for Tender 
Online 

Submission 
of Bids 1. BID REFERENCE NO: 

50(a)/JSCU2021 
Selection of Concessionaire for "Supply, 
Delivery, and Installation of Legacy 

Tobe Waste Screening Machines and 10.03.2021 23.03.2021 23.03.2021 24.03.2021 Reclamation of Land by Scientifically 
1100 hrs 1700 hrs 1700 hrs 1100 hrs intimated Processing the MCJ's Existing Legacy later Waste Dumpsite through the Process of 

Bioremediation I Biomining at Jalandhar 
including Operation and Maintenance of 
Machineries - 2nd Calr 

1. Detailed NIT & Bid Documents can be seen at the website http://eproc.punjab.gov.in and may be downloaded free of cost from http://eproc.punlab.gov .in 

2. Any subsequent addendum/corrigendum shall be published only at the website http:/leproc.punjab.gov .in 

3. For more details contact Chief Executive Officer, JSCL. Address- CEO, Jalandhar Smart City Limited, Midland Financial Centre, Plot No. 21-22, 2nd Floor, G.T Road, Jalandhar, Punjab 144001, Contact no. +91 9888143591 and through mail at smartcltyjalandhar@gmail.com 

/ Ch~:k.veofflce< 
/ Jalandhar Smart City Limited 
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To 

Municipal Corporation 
Jalandhar 

Eco Garb, 
No.5/1, 
Annasamy Lane, 
Chennai. 

No. fr\'\).o)..,2>\ \°la, Date \$\ol-\?-0).3 
Project: Supply, Delivery, and Installation of Legacy Waste Screening Machines 

and Reclamation of Land by Scientifically Processing the MCJ's Existing 
Legacy Waste Dumpsite through the process of Bioremediation/Bio­
mining at Jalandhar including Operation and Maintenance of Machineries 

Subject: Notice of Termination of Contract dated 29.10.2021 

This is in reference to Contract dated 29.10.2021 between Jalandhar 
Smart City Limited (JSCL) and Eco Garb for the execution of the captioned project. 

As you are well aware that as per the provisions of the Contract, the 
Commercial Operation Date (COD) for the Project was 6 months from the date of 
Agreement. In other words, construction and erection of the shed and the plant 
should have been completed by 29.04.2022. However, despite vario.us meetings, 
reminders, extensions of time and opportunities given to you, you have failed to erect 
the machinery for the Plant. 

Therefore, under Clause 2.6.1 of the Volume II of the RFP, you have 
committed the following "Concessionaire Default": 

a) Failed to achieve completion of setting up of Processing Facility within the 
Stipulated Date of Completion of Processing Facility, including any extension of 
time granted thereof; 

b) Consistently fails to achieve the milestones/ project completion schedule. 

Hence, exercising its right under Clause 2.6.1 of the Volume II of the RFP 
' the Authority is issuing this notice, informing you, the Concessionaire, about 

Authority's intention to terminate the Contract. Further-, you are hereby granted 15 
days to make a representation. The Authority also reserves its rights to take any 
other action as per the Agreement. 

You are requested to send the acknowledgement of this letter. 

Commissioner 
Municipal Corporation' 

I 

Jalandhar. 
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Municipal Corporation 
Jalandhar 

Terminatio1:1 Notice 

To 

EcoGarb, 
No.5/1, 

· Annasamy Lane, 
Chennai 

Date 2l.t-0~---.?-D23 

Project: Supply, Delivery, and Installation of Legacy Waste Screening Machines 
and Reclamation of Land by Scientifically Processing the MCJ's Existing 
Legacy Waste Dumpsite through the process of Bioremediation / Bio­
mining at Jalandhar including Operation and Maintenance of Machineries 

Subject: Termination Notice of Contract dated 29.10.2021 

Please refer Municipal Corporation Jalandhar's letter no.PA/2023/196 
dated 15.02.2023 vide which 15 days' Notice of Termination of Contract was issued 
to you because you committed the following "Concessionaire Default" under Clause 
2.6.1 of the Volume II ofthe RFP: 

a) Failed to achieve completion of setting up of Processing Facility within the 
· Stipulated Date of Completion of Processing Facility, including any extension 
of time granted thereof; 

b) Consistently fails to achieve the milestones/project completion schedule. 

In response to the abovementioned notice, a request for extension of time 
was placed by you vide your letter dated 28.02.2023. The said response has been 
considered carefully but has not been found to the satisfaction of the Authority 
becausethere are no reason(s) mentioned for the delay in executing project. Further, in 
the said response, you have yourself admitted the delay and have also sought further 
time for achieving the milestones. As youhave already failed to complete the work by 
the extended date of completion, therefore, the Authority hereby: 
. a. Terminate the contract as aforesaid upon which termination your 

Performance Security stands absolutely forfeited and shall be absolutely at 
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the disposal of Authority. Date of this Termination Notice is the Termination 
Date; 

b. Take out such part of the work out of your hand, as remains unexecuted, for giving it to another contractor to complete the work, and you shall have no claim to compensation forany loss sustained by you by reasons of your having purchased or procured any materialsor entered into any engagements or made any advances on account of or with a view to the execution of the work or the performance of the contract. You are also hereby served with 
notice to the effect that the work executed by you will be measured up on 10 days from the date of this notice for which you are asked to attend for joint measurement failing which .the work will be measured by the department unilaterally in your absence and result of measurement will be final and will 
be binding on you; and 

c. You shall not be allowed to participate in the tendering process for the 
balance work. 

This is without prejudice to Authority's right to take action under any other clauses or sub-clauses of the agreement and to realize Government dues and losses and damages whatsoever under such clauses or sub-clauses. 

~ 

Commissioner 
Municipal Corporation 

Jalandhar 
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JALANDHAR SMART CITY LIMITED 

Midland Financial Centre 
Plot No, 21~22,Znd Floor 

G,T Road, falandhar 
Punjab 144001 
PH; +-CJt,lfH,(,017418 

&u,,~.(L:w»:w,wanawwn4harm" fl:malt: J11rarUltyjahmdhar@gm,tll,cr1m 

Smart City 

Memo No: CEO: JSCL:2023: 10 
Subject: Supply, Delivery, and Installation of Legacy Waste Screening Machines and Reclamation of Land by Scientifically Processing the MCJ's Existing . Legacy Waste Dumpsite through the Process of Bioremediation / Biomining at Jalandhar including Operation and Maintenance of Machineries-Regarding calling tender 

a) For the above-said work, a DPR for Rs 40.82 Cr. was approved for Rs 38.63 
Cr. in the SLTC meeting held on 09.11.2020 & also in the EC meeting held on 
18.03.2021. 

b) The detail of the DPR of Rs 38.63 Cr. is depicted below: 
• Cost of Biomining Mission, civil work & operational Cost=36.34 Cr. 
• Procurement of Machinery /Equipment's=2.29 Cr. 

c) After calling tenders, the tripartite agreement was executed on 29th 
October 2021 between Municipal Corporation Jalandhar (referred to as the 
"Authority"), Jalandhar Smart city limited (referred to as the "JSCL"), and 
concessionaire (referred to as the "M/S Eco Garb"). 

d) The timeline for implementation of the project as per the contract agreement 
was fixed as under 

' 

S.No Description of work Timeline 1. Supply, Delivery, and Installation of Legacy 6 months from the date Waste Screening Machines as per the of signing of the Technical Specification mentioned in agreement. i.e., April this RFP Document 29th
' 2022 2. Reclamation of Land by Scientifically 2 years from the date of Processing the MCJ's Existing Legacy Waste installation of biomining Dumpsite through the Process of machinery & construction Bioremediation I Biomining at Jalandhar of the Shed. including Operation and Maintenance of Machinery for 7.5 Lakh Tons Quantity. 

e) The successful bidder has breached the terms of the contract and the 
contract agreement was terminated notice vide commissioner's office letter 
no PA/2023/2016 dated 24.03.2023. 
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f) Hon able NGT is monitoring this project, so to avoid the environmental 

compensation on MCJ in the absence of non-implementation of biomining of 
legacy waste, a tender of said work is required to call immediately. 

g) For the participation of financial and technical sound bidders for this tender, 
some changes have been proposed in the clauses of the previous RFP of the 
said work. The same was approved in the CLTC meeting held on 08.05.2023. 

h) Keeping in view of the above, the tender may kindly be allowed to be invited 
through publication in the newspapers as per Government guidelines. The 
NIT to be published is attached herewith. 

Jalandhar 

fl 
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jfiLf\NUMJU{ ~NJAKT CITY UMITE[J 

Mldlamt lllnatlti,.tl Centre 
Pfot No, 2 t-zz, zr,d fll<,m' 

c;;r Road, J,.dandb.u· 
Punjab 144001 

PH: +9l·181-5€H7417 
l1itp;/ /www .. §marte1ty/aland1l,ir,oru. 

11:mali, ;;m,srtdtyjalandbir@gm,ill,com ! 
CEO: JSCL:2023:~'f J 

Smart City 

VIA EMAIL ONLY 

To, 

AddL Deputy Director, 
lncharge P.R.U, 
Municipal Bhawan, Sec-35(A), 
Chandigarh. 

Subject: Publication of Notice Inviting Tender (NIT) for "Selection of Concessionaire for "Supply, Delivery, and Installation of Legacy Waste Screening Machines and Reclamation of Land by Scientifically Processing the MCJ's Existing Legacy Waste Dumpsite through the Process of Bioremediation/Biomining at Jalandhar including Operation and Maintenance of Machineries within Municipal Corporation Jalandhar under Jalandhar Smart City Mission" 

With reference to the above subject, Jalandhar Smart City intends to issue 
Notice Inviting Tender (NIT) as enclosed. As per the Govt. of Punjab notification 
5/82/2018-2LG /1892 dated 02.08.2018 tender will be kept open to receive Bids from 
Bidders for 21 (Twenty One) days. 

If is requested that as per directions of the Govt. of Punjab please publish 
this NIT in the following leading newspapers: 

1. Hindustan Times (English), all edition 
2. Punjab Kesari, Punjab & Chandigarh Edition 

A copy of the NIT from the newspapers be sent to the JSCL office for record purposes. The details of the project in the tender will be advertised at https://eproc.puniab.gov.in. 
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Government of Punjab 

Tender reference No: 03 / JSCL/ 2023 
The JSCL re-invites online National Competitive bids 

Sr.NO Name of work Estimated Cost 1 Supply, Delivery, and Installation of Legacy Waste Capex: legacy Screening Machines and Reclamation of Land by waste screening Scientifically Processing the MCJ's Existing Legacy machines:4.33 Cr. Waste Dumpsite through the Process of Bioremediation Opex: operational I Biomining at Jalandhar including Operation and cost: Rs 416 per Maintenance of Machineries" MT (for 8,00,000) 

Closing date & Time: 09.06.2023 up to 17 hours. 
1. Detailed NIT and Bid documents can be seen & downloaded from http://eQroc.punjab.gov.in. 
2. Any subsequent addendum/corrigendum shall be published only at the website http://eproc.punjab.gov.in. 
3. For more detail, contact the CEO, of JSCL, Address: Midland Financial Center, plot no 21-22,2nd floor, G.T. Road, Jalandhar City, Punjab-144001, contact +919915504554 and through mail at smartcity•ialandhar@gmai.com. 
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m .... • I eProcurement System Government of Punjab 
~\Ul~~11,I Tender Details 
1enaer::. 

Date : 10-Apr-2024 11:04 AM 'f_,i,;:i!:,, 

Print 
1aau; Detaibi 
Organisation Chain Department of Local Government! I Director - Local Government I I Municipal Corporation - Jalandharl IJalandhar Smart aty Limited (JSCL) 
Tender Reference 

06/JSCL/2023 Number 
Tender ID 2023_DLG_l11987_1 Withdrawal Allowed Yes TenderType Open Tender Form of contract Item Rate Tender category Works No. of Covers 2 General Technical 

No ItemWise Technical Evaluation No Evaluation Allowed Allowed 
Payment Mode Online Is Multi Currency Allowed For 

No BOQ 
Is Multi Currency 

No Allow Two Stage Bidding No Allowed For Fee 

.en,y.ment Instruments COO[ Dtmlll, fllg. Of Cor.g[I - 2 Online ,~-No tnkName l Cover No Cover Document Type Description Bankers 
1 Fee/PreQual/Technlc:al .pdf RFP 

SBI Bank 

2 Finance .xis BOQ 

!ender En Detail1rJJ.Qml Fee in ! * • 15,ID.Dl Et!1D F~ Detalll 
Tender Fee in , 10,000 EMD Amount In f 37,61,000 EMD Exemption No Processing Fee In , 5,900 Allowed 
Fee Payable To Nil Fee Payable At INil EMDFeeType fixed EMD Percentage NA 
Tender Fee No EMD Payable To NII EMD Payable At Nil Exemption Allowed 

Wgrk lltem(ll. 
Title Supply,delivery and installation of Legacy Wast.e Screening Machine and Reclamation of land by scientifically processing the MOs existing Legacy waste dumpsite through the process of Bioremediation or Biominlng Indd O and M of Machineries 2nd ca11 
Work Description Supply,delivery and installation of Legacy Wast.e Screening Machine and Reclamation of land by scientific.ally processing the MOs existing Legacy waste dumpsite through the process of Bioremediation or Biomlning Incld o and M of Machineries 2nd call 
Pre Qualification Please refer Tender documents. Details 
Independent External NA 
Monitor/Remarks 
Tender Value In , 37,61,00,000 Product Category Solid waste Sub category NA 

Management 
Contract Type Tender Bid Valldity(Days) 180 Period Of Work(Days) 960 Location Jalandhar Plncode 144001 Pre Bid Meeting Place JSCL 

Office Pre Bid Meeting Jalandhar Smart Oty Limited, Midland Pre Bid Meeting Date 16-Nov-2023 Bid Opening Place JSCL Address Rnanclal Center Plot no.21·22,2nd 11:00AM Office floor, G.T. Road, Jalandhar, Punjab 
144001. 

Should Allow NDA No Allow Plefelential No Tender Bidder 

ttitical Datel 
Publish Date 06-Nov-2023 11:00 AM Bid Opening Date 28-Nov-2023 11:00 AM Document Download / Sale Start 06-Nov-2023 11:00 AM Document Download / Sale End 27-Nov-2023 05:00 PM Date Date 
aarfflcatlon Start Date 06-Nov-2023 11:00 AM aarlfication End Date 15-Nov-2023 05:00 PM 
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eProcurement System Government of Punjab 

Tender Summary Reports 

Date: 10-Apr-2024 11:02 AM 

eftff},Print 

Department of Local Government! I Director - Local Organisation Chain : Government! I Municipal Corporation - Jalandharl llalandhar Smart Cty Limited (JSCL) 
Tender ID: 2023_DLG_111987_1 

Tender Ref No: 06/JSCL/2023 
Supply,delivery and installation of legacy Waste Screening Machine and 

Tender Title : Reclamation of land by scientifically processing the MCJs existing 
Legacy waste dumpslte through the process of Bioremedlation or Biominlng Incid O and M of Machineries 2nd call 

Bids List 

Bid Status S.No Number Bidder Name Submitted Date Status Remarks Updated 
On 

1 522272 ECOSTAN INFRA 27-Nov-2023 02:38 Admitted- 28-Nov-PVT LTD PM Fee/PreQual/Technical 2023 
11:50AM 2 521928 PEOPLES 27-Nov-2023 03:45 Admitted- 28-Nov-ASSOCIATION FOR PM Fee/PreQual/Technical 2023 TOTAL HELP AND 
11:50AM YOUTH APPIAUSE 

3 521798 SAGAR MOTORS 27-Nov-2023 03:08 Admitted• 28-Nov-PM Fee/PreQual/Technical 2023 
11:50AM 

Im:bol01l lld Qmmlng iummiltY. 
Type: Technical 

Summary: Technical Bid Opening summary 
Updated By: Jagan Nath 
Updated On: 28-Nov-2023 11:50 AM 

Document: technica1_229317.pdf ace 

Tendering Inviting Authority 
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I Bid submission Start Date !06-Nov-2023 11:00 AM I Bid Submission End Date !27-Nov-2023 05:00 PM I 
Tgnd1t Documgots 
NIT 

Document Size 
Document S.No Document Name Description 

(In KB) 1 iTendemotlce 1,ndf NIT 
49.51 

IWorkltem 

Document Size 
Documents S.No Document Type Document Name Description 

(In KB) 1 !Tender Documents "'inalRFP2ndc.all.odf IR.FP 3315.,~ 12 IROO MO 229317.xls IMr'I 
325.(l( 

IIDdlt lovitiog Authgd1Y. 
Name CEO,JSCL 

Address Jalandhar Smart Qty Limited, Midland Anancial Center Plot no.21·22,2nd floor, G.T. Road, Jalandhar, Punjab 144001. 
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MUNICIPAL CORPORATION JALANDHAR 
Dr~ B.R. Ambedkar Complex, Nehru Garden Road, Jalandhar 

Office of Commissioner 

ITT.Et.~ 
m -~. l?fTET. ~.ITT, 
H~'66{ Hd6{'d r~§J 1a1, lffiT8" 
H6{cd 35--e, ifola1~ 1 

fuw:- Legacy Waste~ Bio Remediation~ SBMU 2.0 Wm~ 
aa~•ija mftft-_1 

~ WF.f ~ R#o" M:J- fuftf»r" .Rftr ~ fu- m manf RMoa cig 11.00 

m Zo Legacy Waste~ l{R/1 aao tl" ~ ~ oft3,- fcrr»fr ~ B" fu- 4194.59 m tT 

~ I fErH" ~ ~ aHC1" ~ ~ ~ cig ~ &o" ITT.it 2025/ 44892 fiBt 

01-08-2025 ~ k oft3,- fcrr»fr ~ I fuu Legacy Waste -fifu" ~ tfl- i1.f H18c 3" 

fun-rr ~' fuR -~ m man{ ti MO d cig l{R/1 ~ a-H o( d ~ i r~ n-rr ~ ~' fErH" a-H ~ 

ffl it~ oIT3T wif ~I fErH" ~ a-H ~ ~ ~ tfl" ti~d3 ~ I 

~ oIT3T wit ~ fu- 11 m Zo Legacy Waste ~ l{R/1 aao ~ ~ 

rn fi-.rF.rn SBMU 2.0 ~ ~ ~ 6(d~ 1e ~ ffil 
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To, 

CEO 

PMIDC, 

Local Government Department, Punjab 

Sector 35-A, Chandigarh. 

Letter No. 259/2E/W                        Date: 02-03-202-6 

Sub:-Legacy Waste Bio Remediation SBMU 2.0 is about to get penalized. 

In relation to the above subject, it is written that the Municipal 

Corporation Jalandhar has prepared a project to process 11.00 lakh tons of 

Legacy Waste which is worth 4194.59 lakhs. This estimate has been vetted by 

the Committee of Chief Engineer vide letter No. CE 2025/ 44892 dated 01-08-

2025. This Legacy Waste is lying at the dump site of village Wariana, which is 

to be processed and worked on by the Municipal Corporation Jalandhar. The 

tender for this work is to be processed. For this, reserved funds for the work are 

required. 

It is requested that funds be made available from Swachh Bharat Mission 

(SBMU 2) for processing 1 lakh tonnes of Legacy Waste. 

Sd/- 

Commissioner 

Municipal Corporation, Jalandhar. 

// TRUE TRANSLATION //

TRUE TRANSLATION OF ANNEXURE-R-3/3
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Municipal Corporntion ,Jnlandhar (O&M Branch) 
Deparf-ment of Local Government, Punjab 

[ Website: cproc.punjab.gov.in I 

lnvitcd c-Tcndcr Notice (2 nd Attempt) 

NIT No.: MCJ/OM/2025-26/25A Dated: 15-01 -2026 

Municipal Corporation Jalandhar (O&M Brnnch) invites online bids in a Two-Stage System (Technical Bid and Financial Bid separately) as per the l'unjab Tran.1parency in Public Procurement 
Rules, 2022 issued by the Dcpartrnelll of Local Government, Punjab (vide letter No. C.E/2022/5427-29 dated 04.02.2022). 
Note: 

I. Conditional tenders will be rejec1edwi1ho11t assigning any reason. 
2. Any corrigendum/addendum will be pubh\·hed on the website only. 
3. Financial bids will be opened on(v jbr those tenderers who will quaf[jj, in the Technical Bid Work Details: 

[;JI Name of\Vork I Estimated Cost Earnest Processing j Time 
{in Lacs) Money I Fee ... I Limit 

Part-I-
Integrated Solid .Waste Management in i 
Jalandhar: Door-to-Door Collection, 

Rs. 36 I 1 Transportation, Processing, Disposal and Rs. 86,12,71,708/-
86,12, 717/-

20,000/-
Months 

I 
Patrolling of Fresh Waste from Cantt and 
jwest Co~stituencies of.Jalandhar City for 
: a period of 3 years. -

I I 
! 
2 

Part-2-
integrated Solid Waste Management in 
Jalandhar: Door-to-Door Collection, 

Rs. 36 Transportation, Processing, Disposal and Rs. 57,41 ,81,139/-
57,41,81 ]/- 20,000/-

Months Patrolling of Fresh Waste from Central 
and North Constituencies of Jalandhar 
Cit)"_for a period of 3 years. 

Schedule of Tenders: I Pa,tkulm II Date & Time 
vailability of E-tenders Online for Bldding __ JI 17-01-2026 Up to 14:00 PM 

,ast Date & Time for Online Submission of E-bidsll 
~ -& Time of Opening Eligibility/Technical Bid II 

02-02-2026 Up to 14:00 PM 

/!Date & Time of Opening Financial Bid _J 
02-02-2026 Ul) to 15:00 PM 

Notify Luter On 
Important Instruction: 

I. Contractors must upload every pnge of the RFP duly signed & stamped with •the Technical Bid documents on the website. Otherwise, the Technical Bid will be rejected. 
2. RFP should be followed for all the terms and conditions and Bid criteria. 

rn v- -~/,...1~fo 
V , .,... _../'~ I 
~ \ . 

Corporutlon Engineer (O&IVI) 
Municipal Corporation Jalandhar 

(Digitally Signed) 
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